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j. 	 CENTRAL 'ADMINISTRATIVE ThIBUAL 
BANGALORE BENCH, 

Second Floor, 
Corn;ercjal Complex, 

Indiranagar, 
Bangal6re-38. 
Dated: ii JAN 1994 

ORIGINAL  _I!L'• 

APPLICANT:-Sri.C.R.Rangadhamaiah and Others 

v/s 

RESPCDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elarnkulam Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grais House,Monestary Road, 
Karikkamuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELUOtADO,112,Nungambakkam High Road, 
Madras-600 034. 

Chairman,Raiiway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The general Mariager,Southerri Railways,Park Town,Madras-3. 

8. 	The Chief Personnel Officer,Southern Raiiways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Off icer,Southern Rai1wys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office, Paighat, Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Sankey Road Cross, 
Bang alore -5.. 
SrI.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 



SUBJECT:.. Forwarding of copies of the Oders passed by 
the Central Administrative Tribunal,Bangalore.. 

-x-x-x-x-. 

Please find enclosed herewith a copy of the ORDEH 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

DEPUTY REG1ST4RAH(J) 
JUDICiAL BRANCHES. 
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CENTRAL 1DMINISTRATIVE IRIBUNAL 
BANGALORE WENCH 

O.A.NO5. 395 to403/91.7/90.416/90.320/92.. 

THURSOMY, T14-IS THE I6THDAY OF DE-CEMBER, 1993 

SHR.I JUSTICE V.5.1.ALIMATH 	•,.. CHPIRP1AN(J) 

SHRI JUSTICE P.K.SHYAMSUNDAR 	•... VICE CHAIRMAN(J) 

SHRI V.. RAMAKRISHNN 	 .... MEMBER(A) 

1. Sri C.RRangadhOmeiah, 
.5/0 Sri Range ish 
aged aboUt 68 yees, 

• Retired Guard-A Special, 
C-hikkabidre, 	--- S 

Chikkanerayeka.nahalli Taluk. 

2. Sri K.V.Sreekantiah, 
• 

. 	-5/0 Sri 	K.i.Subramanyaiah, 	
S  S 

• aged-.about.69'years, 
Retired Guard- 	Special, 
h-70.,th 1a1n,Saresuethipusiw, 

Mysore 9, 	. 

 Sri 	1..Nareyana Setty, 	 ' 
5/0 s-ri k.tiunisuarnaiah, 

• Retired Cuàrd-A Special, 
• 

S 	2003/2,'Re-jkamal Street, S 

• 
. 	IlysOre-1 	 • 	S  

 . 	Sri B,J.Nagareiaiah, 
5/0 Sri Jeyapala -Nayener, 
Retired Guard-A Special, 

• 158, 	Shankaraneg8r, 
S  J,B.Kavel, 	Bangalore-560 022 

 Sri K.Seshadri, 	S/0 Sri Krishna, 
Bhatta, aged about 69 years, 
-Retired Guard-A Special, 
92, 	Lakshmipuram, 	Arsikere. - 	- 

 Sri I1.Channabasavaiah,  
- 	- 5/0 Sri Mada.pa,aged-about 69 years, 

Retired Guard-J 	Special, 	- 	- 
964, 	9th Main Road, 	6thcross, 

k,hnager,Bangalore - 	21 

- ii% 

rJj -i'? 
,_, ( 	 ge2d ab'u.t 

- ftétired Gu 
4L- •':iIII 

V ,)¼. 	J?rY2  
himaga," .9 

- aG 

inivasachar, 
!enkatatem2char, 
69 years, 

ird-A Special, 
rllel Road. 

J tens ion, 
- 577 201 ..... Applicants 	- 	- - 

Contd,/- 
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1. SriShivaswamy, S/c Sri T. 
u.rgechalam. .Pillai, aged 
about 69 years, Retired 
Drivcr-4 peciel, 44., IX 

- 11a4.n, Ileles Block, Nthai 
amoo Bazar, flysore-21 

Sri Jt,N,Pharoah, S/c Sri 1JJ.P,. 
Pharcah, Retjred Driver-R 
Special, 2355, I (Vicin, II 
C'oss, KsG.Koppal, Chamare 
-puram, Mysore,, 

Sri R.3.Mehedevan, 
o R.Jayaram, 

aged eout 67 years. 
Guard tht Special .(Retired) 
rsiding at No.157 1  IVth Cross, 
Ngappa Block, Si'aipurarn, 
Bangalore - 560 021 

SrI R,5hjajah 
Retired Suard 1 P Special, 
a6d.-residing at No.1153, 
'Sri Ranget, II Main Road, 
SN.Coiony; Yeshwarithpur, 
8ngelore - 560 022, 

SrI Papanne, 
Sio Nethevdu, 
aged about 63 years, 
OIver Passenger 11R448, 
Scuthern fteiluey, 
Ba.ngalpre City(fte tired) 
No,5/1$, Backsjde of 
T'lunisuèra Temple, 
Bhuvanesuainegar, Maqadl Road, 
Barigaiore - 23. 

Sr. Ghouse Mohii&en 
S/b Pzeen Mohideen, 
egd about 63 years, 
Dr!tver Passenger fIR 238, 

rR 
Ljthern Railuay,Bangalore City,
etired) C/c Noor Mohaniad
L73/b.,. Railuay Quarter, 

'IeSlaJaflthapur, Bangalore .- 22. 

Sri D.iohn Peter, 
S/, Oprelsuamy, 
egd about 58 years, 
tr.ver Goods fIR 6122  Sotlithern Railway, 
Yewenthapux' (Retired) 
No62, III Cross, I Sfage, 

4\..Dkiiuram, Bangeloie - 21. 

applIcants I to 9 in 
0Ji.Nos395 to 40/91 

Ppplicant 1J in O.A. 
No.57/90 

pplicent Ii in O.A. 
No.416/90 

...APPLICANTS 

I 0 .Cont./- 
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() 15. Sri (lenickam, 
S/a Lakamenappa, 
aged •about 60 years, 	 . 
Driver Passenger MR 414, 
Southern Railway, Frsikere, ; 
(RetiTed) No.286/A,, Ith Cross, 
Bengalore - 50 1211 	 .. 	 . 

1.6. Naraysna, 	. 
S/c' Nyathavadu, 
aged aboUt 72 years, 
.Shuntei(lR 27$," 
.'Bang'aj.ore City, Soufhen RaliwEy, 
(Retired) No.53 G/o Nawaz Store, 
lrth Cross'Magadi Road, 	S  
Bangalore - 2:3. 

17.. Sri 11.5.Susain,ethan, 
5/0 Mar1samy, 
aged, about 62 years. 
Drlve± Passeriei' MR 4752  

oüthern Railway, Yelehenke, 
(Retired)C./o P.F.Joseph, 
45/A Old Railway G!uarteró, 
Yeswanthaur, Bangalore - 22, 

'-Sri Sidaih, S/o Siddeiëh Go'e, 
aged 62 yars., .D1eel ssjstat 
'MR 523,. Southern Railway 
Ban'ga1r2 City, (R etired 
No.58, 'I rbss,. 3rd Mi Road, 
Ramachandrapuram, 'Bang'aiore - 21. 

19, Sri Kedirvelu C.R.Y.  

S/c C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway,'. Harihar, 
'(Retired),, .No.32/2, I (lain Roa,1 
' 1.1 Cross, Okli!urem, 
Bang&ore - 21. 

21. Sri Gularn Dastegir, 
S/o fId.Ghouse, 
aged aiout"69 -years, 
'S:hu'nter :R 5973' Southern Railway, 
Yésuanthapur (Re-tirei)' No.31  

Star Building, D1arga flohalla:, 
Doorvaninaar Okci 'fIadrs Road, 
Rralore - 5Q• I1 •  

67 years, 
( 1 5h;unte(1I 1.539, Southern Railway, 

1IçtCross, L—B, • 
' 	 hag 	Indiranegar, 

O:$}g8jjre//_ 31.: 

/J 
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22. Sri 0,3ohn 
Sfo N0aVid il1eL, - 

ged ebout 66 yetS 
SBiBiafltGtJerd/1T 1SD, 

southern RailUeV, Bar%aiOe 
(Ratired), C/o tarpenter SutamanY, 
2th Crosa M0ad1 Roadp 

Eangaiôre 	23,: 

23 	r1ha1k Fektuddeefl 
1/0 Mohemfati Khasim akfl, 
8ged about 63 éaDs, 
Rei1wy GuèI EM S22., 
5oüthen 
(Retirad), 1an$ipet, 
ArSikere 57 iO, 
I Haaan DiStict 

24 	r& KGKt-tshnrfluthV, 
5/0 K.Gundep, 
aged ebout 60 .yaas 
Guard kfit SpI.. LE .994 
southern,. Raiiuey., paikere, 
(Retired) 	64 %V Yrrabpa 8100 
LxMtput, 4481kere - 573 iO 

.25 	Sr 0 	ri y, 
S/0 Ewmla~Alsipp.a4 BgeI.. about S 
aaD8 aat Guard 1317, 

Souther'i Ri1uy. SqaiOi city, 
(Retired), No29:, E4av 15tth NeiVi, 
Kerigeri Se111to To'r., 
Bahgalore • 

Sri N4V4nanda 
5/0N%ienkoa Rao, 
aged eboutS9 years, 
FlrCman 	MR 549 

I Southerfl Rilway, Shinoga Town, 
ROr)Noi2i:, IT Nasa, 

Bahjd '5, 	ffice, Ashokneger, 
Shisnoga Towns. 

27. SL N'iani,1' 
S/o Motai ged 	ut 

I . 	 S 	 -172, hunter MR  
Southrn R.ai1uey, 
BeiyappanahellflReti"ed), 
R8m-aawamyaiya kS.Nuger., 
KernrnPahaiIi Main Road,, 
Bangalore 33, 

SrI rn .!axrnarL 5/0 Nurugesh, 
aged out 6!5 years, 
Drir. Goods MR 410, 

outhern Railway, 
?eauañthpur (Retirei), 
Nb,22., 1 Cross, Bhasyamñagar, 
SrireMpUram 8angalOre - 21. ,SPPLiCNTS 
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2!3. Sr. Ftiah, 	: 	.. 	- 	...., . . 
5/0 Venkataremenapp, . 
aged ebout63 years, 
-Driver Passenger MR 721 2  - 
SouthernRailway, Shimoga Town 	r. 

Retired, -No.209/41., Reckemma 
Building, ivIain Roed, - 	 - 
YesuanthapUr,:Bangalore22 

30. 	Sri Sye4 .T4bbas, 	 .. - 
S/a 5yF3 Dest.acir, 
aged ebut 69 years, 
Southorh Railway, -Bongelre City, 
(Retire), No.41, 	Dross,. 
It Main, Fatharayanapura 
(Near Subramya Maaajid), 
Bange1oe - 2 4  

:31. SrI. dulRahjrn, 
Sb. Md.8ekshl, 
aged about 62 ye&rs, 
8huter MR 349, Southern Railway, 
Bangalore City (Retired), 
No,22/, 114 Cross, 
Ffo6hal.1.i Main Road, 
!atharayanpura - 
Bangalore - 26. 

32. Sri K.M.i'avooni, 
Si0 .\J.thew, 
ageJ aboUt 66 years, 	- 
Driver Goodo M 701, 
Southern Railw•y, Yewanthepur, 
(Retired), No.517, 7th Croe, 
K,N,Exterisiori, Yesuanthepur, 
Bangalore 22, 

Sri 5.Gaflgadhaaiah,. 
S/u B.Sjddeie,. 
agel about 6Z years;  
Guard —Spl, EMT 4289  
Southern Railway, rsikere, 
(Retireá), Nc.Vantha Nilaya, 
near ..Sadana alkies, Behind 
!urnp Ho8é, Araikere, 

Sri G,Ramaaemy, 
S/o.Goviripareju, 
aged ebout E4 years, 
Mail Guard E!T,7i7, 

Raiuy, Bangalore fity, 
, N264/Re53y Qtrs 
therri R.ail!ay,.' BaflgeloDe-23. 

	

aran, S/a CJbu, 	. 
t. .59 years, Mi1 Guard 
S..R.ailway,. 8aigaloxe ity, 
,- No..1C4,. 6th11ainc  
Shar4karnagar., YeeWnthabUr p.o. 
- 22.. 	-. 

33. 

34.-. 



Sri N.'Nagaraj, 
5/o Muhiawemy Neiu, 
eged aut 60 years, 

:Driv.er  Goods MR 436, 
Southern Railway, Banga1or 	City, 
(Retired), 	No,61, 	Kothanraremapuram, 
Vaiyalikavl, 12—p Crôe, 

• 13angelore. - 3• 

37T Sri G.Copel, 
Sb 
Rged abut 
Driver Gooè11R 
Southern Railway,. Yewanthapur, 
(Retired), Cia G.thekevurthy, 
No.42/01  RaiIw8y 	tra. 
Baiyappanaalli, 
Banqalore - 38. 

;3. Sri Khudus, 
5/0 HusinSa1 
aged about € 	ycers, 
Driver Fess3ngaz MR 1129  
Southern Railway, 	Banglcre Lity, 

• (Retirei), 	Nc.4E9, 	10th Croa, 
I9athikere [lain Road, 
Yeswanthapur1 	rgalc're-22 

39, Sri Meyaflria, 
S/o (9ayartnaCowda, 
aged aout 71 years, 
Shunter MR 254, 
Southern Reiluay, Bangelore City, 
(Retired), 	No.40, 	7th Cross, 
Cayathrinègar, Sirampuram, 
Banaelore-21. 

40. Sri Gurusiddaiah, S 
L S/o Siddapa, 

'aged. about 68 	Vea):8, 
Driver Passenger MR 393, 

• Southern Railway, Shimoga Town, 
• (Retirei.).,Ftth Guddekatjal 

• Hosur 	avagal cost, Arsikure 
Taluk, 	I-tassen District. 

41., Sri. flohamed I-itssain, 
S/o Mohanied Rudejisab, 
aged about 6C years, 
Shunter MR sci, 

• Southern RaLuav, Hariher,. 
(Retired), 	riei'vethj Port, 
Herihar Taluk, 	Hrihar.' 

42. Sri T.Duggan, 
S/o 13.E.,Dugga1, 
aged about 65 years, 
Driver Passenger MR 	7, 
'Southern Railway, 	BanigeloreCity 

., ,Contd,/— 
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residing at ':Munikaleppacardei, 

	

( 	 Ramnsuemy Palayem, 
Khemmanehalli Main R6sd, 
2rd Cross, angelore-33. 

Sri. John Ross, 5/0 Noah, 
aged about 62 	 . 
Driver-Passeigor MR359, 

.-So.uthen 4 Re.ilway, BThgaiore City, 	 : 

(Retired), •No,860, HMT ievut;  . 
béhind Choudeswerj Temple,- 

. 	
.Mathikee,- - 9enqlore-54, . 	. 

Sri E.Huesey, S/a. illiiHusse.y, 	•. 	. . 
aged about 64 .yers, 	. 	. 
Driver Passenger, MR. 194 
Southern Reilucy, Bangaloro citi, 
(Retired) .No.5,7.th Cross, . 
5uIedar-paiy, .Yaswanthepur, 
Ber1galore-22. .•- 	

0 

	

45. 	Sri B.JayarAm .SinLjh . 	. 
S/o Narayan Singh, 
aged about 63 years,  

. 	 . Driver - Passe-nger -J9R 5j 	.. 
Southerij Ri1uay, Shimoge Tô'n, 
(Retired) 	io.1831, III Cross, 

.RethanS.in.1ene,-Mandi Moh11.a 
ilyie 	570 .021. 	•. 

4, 5rLrirutt-d..P.ac, •• . 	
., 5/ a  Neelak.ant.a .Rao, 

aged about 64 years, 

	

. ' 	Driver Passenger MR 422, 
Southern Railway, angalore City, 
(Retireâ), No,2, :1 Main: Road, 	• . 
Cundu Muneestar&Temple Street, 
Pla.t.6dhahei11,- 8angelore-32. 

47. Sri PlohemedHashe, 
5/o Abdulle Sal, . 	. . 
aged about .67 years, 	.4... •

0 

5hunter.:I1R 423, Southern Railway, 
flarihar, .Ret&red), No.351, 
II- Crosè,Gendhinag-ar, 	.. . 
Harjher.  

	

-. 41. Sri.i(istan,. 5/0 Govinden, -. 	- 
aged .  about 59 yoars,. 
Shunter. MR 	 • 0 - 

,rSo&hërn Railuey, 6ariyalore City, 
t'ed), 	 Suderarn Reddy;  

f/'>rBtiiidih, Becksjde of inohar.e 11ille 

	

CO r' 	1agadi ,Rd, ±Be ngalo-re- - .23,. • 

9• 
4 	

NMitappa, 5/0 !luthapp-a, . 
- ag'ed-about,  72 years: . 	.. , 
- 43river__ ' )G61ods, Sout1iern Railway, 

Yeswan'thdur, (Retjrsc ). 	. . 	 .,.PPLICRN14-S 
..Contd./' 

H 	
• 	 . 	 . - 
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tfoVCheterine M, 
GanayothiHigh School, 

i. .à.61f1, IV-N. Block, 
Rajjinaga, 	

V 

Barigalore — 10. 

	

tO 	Sri Rangeieh, 
S/a Rengasuamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Railuy, Banqotci' 
(Retirod) 14ov27, Chic Bear 
Road Cross,Shivj!neg',r 
Bangalore-51. 

51, Sri Ethirajan,S/a R.Cn,jrci, 
aged about-65 yeare, 
Southern Railway., Mysoro 	V 

(Retiree), Driver Psergor, 
MR 378, No.1389,. Ill Crcss, 
Kaki Róad Mandl oh.1a, 
1'lysore-21. 

52. Sri A.Xevier, 5./a S.tnthoriy, 
aged about 62 years, 
Driver Passenger rR 63, 
Southern Railway, Arsikere., 
(Retired)Nc 0 5 2 / 2 /, flehind 
5t.Elarrys Church, rsikee--1.O3. 

531. SDi Linga, S/a Karbeseppe, 
aged about 67 years, 
Shunter MR 2539 	

V 

V 	Southern Railway,  Hariha', 
(Retired),C/o Kurvethi Lnge, 

V mrpvathi Post,.. Hariher. 

54. Sri Revanappa, 
S/o Siddaiipa, aged about E3 years, 
rireman First ML 1129, 

V Southern Railway, r!aiiha', 
(Reiired), C/a Revarieppa, 
Chal].egeri, fIalIikarjuia Extension, 
Amrevethi Post, Hariha:. 

55'. Sri A.Ethierej, 
5/0 Itbbeiah Sunder Rat, 
aged about 73 years, 
Driver hail MR 5, 	

V 

Southern Railw, 	noe1or2 Cit), 
(Retired), C/a

ay  
L5ridh.r, 

No.343, Railway ltrs. (fI!) 
Bengelore — 23 	 V 	 V 

56. Smt.Kauiai Rai PIroji Rae Kail'e, 
/o .ite Piroi'.RorLir%, 
td about •-.Slyea:s. 

nviubv7Nadsenger 1R 453, 
Southern Railuay, Arsikerc, 

M No.223, rid Rnis. floed, reikere, 1 .APPLICRNTS 
.. Contd,/— 
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g 	57.  SmtR himabi, 	- 
W' 	to C.F-azalur Rahaman, 
aged about 45 yoars,- 	- 

• Shntar 	MR 	5921 	 • 	 . 	.- 	 . 	. 

Southern  R11wey, Yaauahthaur, 
No.111  4th Cross, 	Behind :Yerarnma 
Kalyan Ilantap, Mohenkumr Negar, 
Yeswanthapur, 	Bangalore-22. 

5a•  Smt.Sharadarnrna, 	. 	. 
• '/o 	late 	S.Garieshan,. 	.. 	 . 

aged 	about •2 	S!ustr mR5,. 
Southern Rejiw ', 	Yswnt.ur., 
No.5, .X cross, 	Mohakurnrnuar, 	.3 	. 

Yesuenthapur, 	Ban.galote-22. 	. 

.59.. . 	 •.• 	. Smt.Sufia Khatun, . 

l/o late Anwar, 	. 	•• 
aged 	about 53 years, 	. 	. 	 . 

• D'jasel Aest. 	MIR .  
Southern. Railwey, 	Bc31ora City,•  

• C/o M.'Aruthai, 	No.U7/, 	KN Exn., 
5th C-ros's,.Yesuarthapur.' 
Bangalora-22. 	S 	 S.  

6fl. STnt.Xennkamlna2  
W;fo late A.Subramany, 
aged about 49 years, 
Di8lAsst. MR 521 
Southern Railway, 	 City, angalore 
No.4/C,I floor, 	MG Rly.Cçlc.ny, 
Bangalore-2.3. 	 S  

61. Sri Shanthakumar, 
Sip 	).ate Pinenderaju, 	. 	 •• 
aged about 25 years, 
Driver Passener, MR 35, 
Southern Railway; Frsikere, 
mbedkar .nagar, 	Holenarsipur,- 

. Hasan Djst, 	. 

62. Smt.Oevamma, 	. 
L/o late B.M.Jenkatesh, 
aged about 47 year.s, 	. 
iese1 Asst. f9R.1266, 

Southern Railway, 	Bariqa!or 	City, 
Nb .91/131 	Railway Qtrs., 	• 	 . 	 • 

Near Running Room, 	• 	- 
Ba.ngalore-23, 	. 	 . 	 • 

1St4-26eja1akshrni, 
f'ç'iJi/o. ite RSrirangappa, 
' 	aged about 53 years, 

	

( - 	Drier gooda, MR 474., 
Souttietn Railway, No.13, 

rdbs, 6th Block, 

	

\' 	 eji.negar, Bangalore 

' 

1 APPLICANTS. 



66, 

64. Smt.}lelen 
U/a late .J.Tristrem, 
aged about 50 yeer, 
Site No,17, Petel Hanumaish's Flat, 
Jalahélli Post, .Bangalori-13a 

Sri D.Famarnurthy, 	 Applicants in 5l.No.12 
5/0 Doraiswamy, 	 to 66 in 0A.No 9 320/92 
aged about 60 years, 
Driver Goods FIR- .735, 
Yeswanthaiur, No.375, 'th CsO5 	 - 

III !1ir, Road. C-okui 5 -eg--I, 
flattikero'Leyout& Poet, 
8angalore-54. 

Sri. Abdul Rahim Khen, 
aged about 60 years, 
Driver Goods FIR. 514., 
No.43, Ksvika Leyoot, 
FIysore Road, E3ngelcre-26. 

67', Sri Stht Rao S 
5/0 late S,N.rikentaiah, 
aged aoit 63 years, 
Driver Goode !1R 73, 
S1Rai1uy., Bengalore 
(Retired), No.1362, 5th FIajn.,Road, 
IId Staa, E—Bi.rck,. 
Rajajinagar, Bangalore.-560 010. 

6$ Sri ,Fhenderaon, 
S/o late F,!.I-{enderson, 
aged about 60 years, 
Driver Goods FIR 03, 5,Railway, 
Bengalore (Retired), No.31, 
Pempanagai, Yeswanthapur, 
Barigelore-.22. 

69. Sri Bheemaiah, 
5/0 Chennaiah, 
aged about 68 years, 
Driver Passenger FIR .10, 
S.Railway1  Ilysore Division, 
(Retired), F..Colony, near 
New Railway Cir.y, 
Shimoga Town. 

71. Sri Shiva, S/o VenkatasuaTily, 
aged-about 64 years, 
Shunter FIR 307, &.[ailway, 
FIysore Division, (Ret.Lted) 
No.172, A.F.Co)ony, 
New Railway Colony, 

Shirnoga To'n - 57-7 201. 

71 	Sri FIohamad tbbas, 
Sfo Khalender Khas.tm, 
aged about 62 yoar.s, 
Driver FIcil, FIR 4261  PPLICPItJTS 

,. CO n-td,/— 



- 	 -- 	 t - 
- 	 - 	• 	 ".-.t 	. 

- (Retired, Gopsi- SinghQuortrs 	- 
r: --- 	 .odsikeiir  . 

••_•__'7•• -. - 	_._-;-•.-., 	-,.--,. 	-,- '-e 	---,...-- * 

	

12. 	S ri E.Natarajan, 	 - 	- 
Sfoikembarem-K, 	-. -'v-' • 

- aged about 62 years, ' 	 - 
Driver Neil NIl 429, 	 " 
S.Railwey, Arsikere !iviB1ir, 
(Retired), No.291, Kumar 
Nilayam Rssan F(oad,  

Aw.r 	- !73 I03. 

73. Sri Suamany, 
. S/a. -tithandi, eged about. 59 ,yiar 8 ' 
- Driver :Pesserg2r, $.Reiiuty 	. 	 . 	.. 
Arsiker"d Division(Rsttred),  . 	 C/onthc.ny, -1/A,.Ra11iay Quetters, 

	

- 	rsikere. 

74.1 Sri R,Pjrushothom,  
.5/0 B,'Rarrachandra Ncldu,  
..agBd ,atit 63 years, 	 . 

jVQ .Pissenger MIR 715 	 . 	.. 	. •• 
3.iiltay, ArsiIre iviic, 

i- 	
. 

(Retired), C,3 R.Shska,..  
. 	.No.12$/8, HtJCO Colony, 	 . . 

8hadrevcth5, - 577 301, 	 . 	-. 

15. Sri LEeter,  
. Sb V.F'nthony, . 	. 

agoebout 64 years, 
-Dri'terMail NR.139, 
.5 .Beilway, rsikere 'Division, 
(Retired), I Cross, Hessan Road, 
U.prLirie, rsikere.-. 

76. Sri Kanakaraj, 
S/a VJinthony,- tiajor, 
Driver Pesèenger I1R 1061  
S,Railuay, Arsikei Divis1.on, 
(Iletired)C/o R.inthony, 
Crane Driver, No.4, Railway Querters, 
Arsikere, 	- 

77, Srj Bheernsen,. .• 	. - 
./o H.Ftahadev, . 

aged aisout 62 years, 
- 	Driver Passençer £iR.59., 

S.Railway, •rsikereDivisit, 
(Retired), Muthilarnrnc Temple Road, 
5tross, Road, Near Wa P. t 	Tank, 

tRS ahinagar, Dodd.eha).iaçir. 

A 
-

ri 
.S Io .B. 

ged o 

. 	
4 -s 	•' 	_._..L A 

shminarayena, 
ang-appa, 

65 years,. NR 
river, tpt/412 - 

, 

.....APPLICFINTS... 



12. 

No.J..26, 	1maramniaTemple Street, 
(xr€tonpetT 	BangaLts-.53. 

7, 'ri N.Chenneppe,  
i/o Narasimheieh, 
aged about 66 years, 
Driver Goods FIR 5714  
i.Railwe, 	Arsikere Dj.ijor, 
.(Retjrd) 	7dtha1l5. 	Yiq6, 
:tM'ront of Railway Stat.tLr, 
Sulekree 	PoSt) 	A'sker 	lt..k. 

80. bi K.Suramaniyaiii, 
S/a Kattarnari, 
aged abut 59 years, 
Shunter FIR 801, 
S.Railwey 	Fr1kera Divis.oi, 

• 

(Retired), 	III Croes, 
11pprl1n 	H8SSan Roeci. 
Jrsjkere 573 103. 

Bi t  Sf1 Ja1, S/oAKhade;, 
aged about 62 years, 
Driver Mail MR 	1021 	SR11311Ey, 
krsikere Division(Retired), 
Thollur P.O., Thiruthèlli, 
Jrsikers. 

Sri fl.Velayudam, 
SR Muthan, 
aged about 61 years, 
Shunter FIR 507, S.Refl.wvm 
ir8ikere Division (Retired), 
1qo.2/2, 	Srirarnapuram, 	III Cross, 
Nassan Road, 	Arsikere. 

83. Sri G.Indra Singh, 
5/o 8.Gopal Sirigh, 
aged about 66 years 
Driver flail FIR,101. 	S.Rai1wy, 
krsikere Division, 
No.194/A, Railway Quarters, 
hrsikere., 

4. Sri N.Krishnaiah, 5/0 h.fluniya, 	V  
• aged about 66 years, 

Driver Passerger FIR 408, 
Southern Railway, 1rsikera Division;, 
(Retjred) 	Cfo N.K.Nancih3r, 

No.49/Fe, Railway Quarters, 
f4rsikere. 

Sri Kempa, 	S/a. flunlyappa, 
aged about' 63 years, 
Shunter MR 243, S.Railw, 

yi 8irur Division, ARetired 
F3eJ1ary Camp, 	Near Plaque—Fmma Teriple, 	 - 	V 

Birur. 	 V 	 • 	 ,,.PPLICANTS 
V 	

V 	 ..Contd./— 



r 

- 	 - 	
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8, Sri iKenchi, S/otaredaij, 

igd about 64 years, 	
0 

-Driver Passenger MR 108, 
5,Rcj1Jey, rsikere Division 
(Retired), No.221, 9th •Cioss,

, 

Right Side Hassen Road, 
rsikere. 	: 

87. Sri P.Narayanaswatny, 
S/o Ponnusuamy, aged ibu't 66 years 
DrIver Passenger MR 439 

S.Rai1uEy, Hsr.hr Div!ct. 
(Retired), Hsseri Fcsc, Lwn I.1nP 
Frsikere. 

Sri C.Sweminathan, S/ 	hi'- cpps, 
...aged about 58 years, 

ShurtprMR 104 9 &.Rciluay 
rs1kore Division (Feired) 

,H888fl Rod, Dour, Lint, 
Arsikere, 

18. 

90. 

Sri Rams, S/o Beilary Natyai E Ppa, 
aged about 66 yert, 
Driver Pessenye, I1k. 148, 
S,Raiiwiy, Ciickj

er
ajur D)ivisir1, 

Belly Camp, 
Near P egtio Pmnje TemplE, 91tut. 

Sri Fè-èI P].i Baig, 
S/o Mirzan Baig, 
aged about 66 years, 
Drior Passenger MR 382, 
S.Railway, Shimoga Division, 
(Retired), Tank Mohalle, 
6thCross, Shirnoge Town - 577 201 

91. Sri Bheerna Naik, 
S/o Hanump Naik, 
aged about 68 years, 
Driver Pass3flger FiR 3630 

•S.Reiluayiieragere 

rsikere. Division, 
(Retired) C/a td. P.Basavenne Cowda, 
Badavans 	P.C., 
Davanagere-3. 

V,Babu, S/o •Venkatappa, 
92. aged about 51 years, 

Shunter MR 630, S.Rai1w, 
Arsikere Division,(Reti:eti), 
OC/o Govindasuarny, Ex.funiciçi 
President, K.M.Road, Ksdt;", 
Chickamagállur tDist"ict. 

r'iLourdunsthan, S/o Thangavelu, 
aedabout 67 years, 
Diver Passenger MR 252, 

( 	 S.Riluey, Beng-alore City, 
(RetiIed), No.103/3, 1st Lrooés, 

Byapanaha1ii, Bang1oe-3. 

A E~G 

/ 

.OPPLICANTS. 
.Contd./— - 
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Sri K.Suramany, - 
94 	5/0 Kumareswemy, 

aged eout 62 years, 
Shunter MR 779, 
S,Railuay, Bangalore City, 
(Retired), No.23/5, 12th Cross 
Magadi Road, Bangalore-23. 

Sri .anie1, S/c Joseph, 
aged about 62 

tShunter MR 577. 
Bangaicre City (Retired), 
No.5/I, 'E' Streo,. IP.Eh rrr&, 
Iviagadi Road, Bangaloro-23, 

Sri Aduj. KhaT.eel, 
S./o Shaik Rah.m, 
aged about 68 yeai..s, 
Driver Passenger MR 216, 
S.Railuay, Banca1o!3 City, 
(Retired), No.19, 1m, c.rcs 
Magadi Road, Bangaloca-23. 

Si M.Venuçpl,  
aged about 63 ycrs, 
Driver Passenger MR 815, 
S,Rajlway. Banaloro City. 
(Retired), Jo.12/A, I 1ij 'od, 
3rd Cross, Hanumetithapürarn, 
Srirampuram, bangaie-21  

- Sri Shaik Arrcer 
98, S/o Mc1.Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S.flailuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
nnepa1ya, Bangalore — 30. 

Ganga Hanurns, S/o Gangathudu, 
99. 11  aged abUt 66 years, 

Driver tvlai].  MR 31,. 
S,Raiivay, Bangalore City, 
(Retired), No.4/4, LIT Cro, 
Dayenangenagar, Srirarnpurarn, 
Bangalore-22. 

Sri Basheer Fhmed, 
S/o Azeern Ilohideen, 

100. aged about 62 ye-ars, 
Shunter MR 221, £.Ri1uev, 
Bangalore City, (Retired) 
No31  5811 Colony, 
Brindavananegar, 5th Cross, 
Elethikere PU., Bangalore-54. 

' V 

APPLXCANTS. 

. ,Contd./- 
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- 	
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1. Sri L.Nenjaieh, 
S/a Lingaiah, 
aged about 62 years, 
Driver GoodR 6911  
S.Reiluey,Yesuanthapur Livision, 
(Retired)rn C/a M.rumei, 
No.1075/fl, K.N.Extensioi, 5th tross, 
Yeswanthapur, 6eng3lore-22. 

1P. 'Sri K.Daeppa, £/o Krisnr.npa1 
- 	eoed ab(1Jt 66 years, 	• 

Driver Sr4t,  MR '3?, 
Railwey, YeswciFhap.i: 'FJI5ICfl?  

tGtired), C/a P.nand, 
-1.B.Export, 6th (lair!, Idt1tl 
Su-Urb Peenya, Beigc.1or-5b 

10. Sri .D.Anto, /o B.D.Anto. 
aged about 64 years, 
Driver Pasaeng&r MR 217 
S.Reilway, BengL'lor pity, 
(Retired), No.1.094, P.ipcl1ne, 
III Cross; Yesuanthapur, 
Bangaloro-22 

/104. Sri Syec Hameed, 
S/a Gulam Jilani, 
aged ebcut 65 y3prs, 
Shunter MR 759, S.Railuey, 
esuanthpur Division 

(Re-tired), C/a P.T.StoG, 
Opp.to Railway Station, 
eswanthapur, Bangelore-2. 

Sri f.Yesudss, .5/0 -A.rokyeswamy, 

	

105. 	aged about.. 65 years, 
Driver Passenger, MR 510, 
S.,Railuay, Bangelore C 4.ty, 

t
Retired), No.267, 4th Square, 

phy Town/Hoys&lanagr, 
Ulsoor P.O., Bangaiore-560 008. 

10g. Sri Pi.Veera Raghevan, 
S/a Munisuamy, aged about 66 years, 
Driver' Passenger MR 502,' 
S,Railwey, Bangalore City, 
(Rettred), No.l't, Brindavarinagar, 
Extension, Near I0'feet Road; 
Nathikere P.C., 9angc1ort'-11i. 

1. Sri.K.Subramanlyam, 
SG'Kenni, aged about 65 year&, 

f/ 
'cUS1r. Pyes,s..engar MR 3041  

Pai1iaBangc1ore Cit y 
(Retire"ater aj, No

,  

	

.79/a,<  	

é 

(

.

Railway 
 

3468 teis, Yesuanthapur, 	 • 
' 	Banalord-22l. 	 -,\ APpLItNTS. 

	

S 	 •,_S 'S • ' •1 
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jD€ J  Sri N.Nagaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passonger 11R 42.8, 
S.Reilway, Bangelore City, 
(Retired), No.33/2, New No.111/21  
9th Maill Roed, Sriramepurem, 
Bang alore-2 1. 

1ic. Sri h1.Munisuemy, 5/0 h'jrçyh, 
aged akcut 62 veera, 
Driver Passenger MR Ebo, 
Southern Railway 3F.n 'ne' ,.-rt-
(Retired),, No.9/A, I ivi&in, 
I Cross, Heriumanthapurri, 
Sriraimapure.m, B6ngio23-"l. 

1JJ, Sri A.Arulnathn, 
S/a A.Prokyasuarny, 
aged about 65 yea, 
Driver PassenQel i* 
S.ailUay, Bangaicre City, 
(Retired), C/o James, 
No.139/Il, Railway flu2rter.s, 
Yeswahthapuz, Beroe1or-.22, 

11l 

1114. 

V 

Sri T.A,Krishnamurthy, 
Pillal, 

aged about 63 years, 
Shunter hR 62, S.RailUey, 
Yeswanthapur(fletired), 
6th flat, 4th Cross, 
Nohenkumerneger, Yesuanthupur .C., 
hathikere, Barigalore. 

Sri H.Honnaieh, 
/o Marigowda, 

aged about 61 years, 
rivertoods hR 610, 
1ilu, Yesuanthepur 

fldtired
y
No2, II Fain RoLd, 

rd çoss, 8.K.Neger, 
Vosuanthapur, Bangalore-22. 

Sri N.rumai, 
Sfo .hannersuamy, 
eg.ed about 62 years, 
Driver Passenger hR 682, 
S.Railway, Bengaioro 5t'i, 
(Retired), No.1075/8, 
K.N,Extensicn, 5th Crcs 
Yeswenthpur, I3anQelor-2. 

Sri N.Doreiswamy, 
5/0 SJ.Narasimhulu Naidu, 
aged about 75 years, 
Shunter hR 213, S,3i1uay, 
Bangalore Con.tonre'rit(ietired), 
No. 52—H/A, Lakhminaraar,aura, 
Srirarnpuram, Bangal6re-21. APPLICANTS, 

a.Cotd,/— 



-- 
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Sri. K.Hanumeiab, 
5/0 Thimmareyappa, 	. 	•.. 	 .. 
aged about. 66 yearS, 	,. . 	. 	.. 
Drivër,. flail MR 33,  
S.RaIlway,. GanQBIoro Cftr-:., 	/ 
(fleiired), No.iZF..N.Colof!y, 
kMu.ain Roed, Yeawnhapur, 

Bangalore - 22. 	 . 

Sri Mthow, S/o Krisr11f'1, 
116.. aged about 63 years, 

rjver Goods fIR 66$, . 
S.Railway,. Yesuenthapur. 
(Retired), 'No.i'1, II Nein,.. 
.111 Cross, SeK4Naar, 
Yéswanthapur,. Bangalo:-c—?.2, 	. 

:Sri' A.Peruma)., 
117 	S/o,5.Arumugam, 	. 	. 

aged ebout-4 years, 
Shunter.FIR 441w 
S.Railway, ?esuenthapu', 
(Retired), No.69/C, 
Railway Qüartcrs, Ysw1thpLr1 
Bangelore-22. . 

Sri Shenmugah, . 	. 
S/o 3.Suhrarrry& fud2ijc:. lite 
aged about 63 years, 
Driver Passenger, fIR 772, 	- 
Bangalore tity, S.Reilway. 
(Retired),, No.586/I, 5th 
Besavanagai, Vibuthipuran, ixtensiori, 

. Bangalore - 37 .  

bdul Gaff'oor, 
11' .S/o Gallery Abdul Khader, 

aged about62 year's, 
thiver Passenger, fIR 367, 
S.RaIluay, Shinioga Town, 
No.1051  6th Cross, 	 .Applicants in 5l.No, 
Basavanagudi, Shimoga Town - 577 201. 67 to 119 in 0J4.No 

298/92. 

	

- 	'Sri B.A.ThyaQarajan, 

120 	Anentharau Piliey, 
aged about 73 years, - 
Driver Mail, 5.Railwey 
Bangalore City., Gb S.sA.Oaàan,Resjdjfl 	t 
No.29, Old No.55,, CKC erden, 
Lalbagh Cróss Road, 
Bangalore - 560 027. 

	

1 •' ;•- ", P 	Bg'1Put 70 years 
( 	Shun66r\f'1R . 343, 4_?ailways.,

City, 	o Philip Moses, - 
t0.t87,YRailuay Ouarte2s,' 

Chitradurga [i)istict. 	... APPLrANTS. 
: • 	 • :a-t./-. 



Rangeieh, 
S/o Thirumellaish, 
aged aboUt69 years, 
5hunter, S.flsilUay, 
Shimoga Town, 
Hosahalli, Amruthurj  
Hobli, Holagunda Post, 
Kuigal Taluk, Tumkur District, 

K.Raju,5,'o Kuppan, 
aged about 51 yeers, 
First Ftrenien 1L 1141. 
S.Railuey, Bange]rie Ly, 
c/o Station 11aste. 
Nayandahslli Railway 5t'tLn, 
Bnge1ore-39, 

124.1 L..F1eury, /o J.L.Fleury, 
aged about 64 years, 
Mail Driver MR 589, 
S.Railway, Hsrihsr. 
No.16, Ramaiah Leyr)ut, 
St.Thomas Town Post, 
Khamrnoneheili, Bergalore-8 

Nega, 5/0 Siddppa, 
aged about 68 years, 
Shunter MR 282, S.Railuay, 
Chicjaju 	orahra Colony, 
Chicjajur-577 523. 

Varadaraj, S/o Kuppusuemy, 
aged abut 62 years, 
Driver Passenger MR 4950  
.Railwey, Bangalore City, 

No,24/16, 12th Cross, 
MegadlRoad, Bangelore-23. 

Smt,Papamma, 
aebout 51 years, 
W/.blate S.Nage, 
Driver Passenger MR 133, 
S.flailuay, Arsikere 
Behind 5E.Marrys Church, 
Arsikere-573 103. 

 

129. 

K.R .Seetharemaiah, 
S/o K.Remaauamy Shastri, 
aged about 73 years, 
Shuntor MR 5871, •S.ieiluay, 
Mysore. No.921, Asoka Easteros-35, 
Hallethkerei, Plysoro. 

K.Srinivaaalu, S/o V.Kihacuin, 
aged about 62 years, 
Driver Goods MR 747, S.R8ilway, 
Byspenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Aahoknagar, Bangelor3-.23. APPLICANTS 

. .tontd./- 



On 

-' 
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130. 	Srnt.Noreen Fletcher, 
uuu -  DL. yeers 

W;fo late.')), Fletcher, 
Nail Driver, S.Railway, 
Bcng'elpre City, No.1, 
Dawker flod, 9th (lain, 
Methikere, Bangelore-560 054, 

Smt.Lakshrnamma, 
aged about •42 years, 
Who ,late K.Siddelah, 
DrLtvér Goods, SRailwav, 
Karihar, /o £.Revanna, 
Pontsmen Subramar.yc Rou3, 
Railway Station, NattanaPusc, 
Puthur Teluk, South Kacnrc.' 

• 1Smt.Shenthamrna, 	' 

Ped about 43 •yCa8, ' 

o late Thippesumy, 
First Fireman ML t247, 
5Rilupy, Chijjur, 

.zl enathe Colony, Hoeeraqra, 
Chicjajur-577 523. 	' 

1-334 Smt.S.R.Susila Bal, 
aged about -54 year's, 
WIo late S,Rema Ro, 
Diesel Acslstzmt MR 23, 
S.Reilway, Yesuanthapur, 
Gb S.atI.t, Nc'.73/3 
R.ailuay Quarters, Yesuantnapur, 
Bangalora-22. 

134. 5r*t1iaredsmma, 
eQed 'about 63 years, 
/p,Iate R.Remoo, 

Oliver Goods MR 456, 
.Fa.iluay, Flysore, ' 

NO.20650  Ikbar Road, 
1andi (lohella, (lysore. 

S4nt.Kanthamma, 
aod ebout.51yeas, 

fó: late fajamanickarn, 
Driver Goods MR, S.Ralivay, 
Rsikere. No.9012, 
La'cia Neik, Quarter, 
HSSan Road, Arsikere. 

K- 	dh'/o Rangeiah, 

F/jDr1ver Pessoger MR 1U, 

'. ISlrigeñahalli; \ Sinct-iat-iaii5 Pcst 
I S Gubb 	alukTL,mkur tistrict, 	' •,. APPLICANTS 

01 

- 	) 	I 
) 	' 	 ' 	•..Contd./— 

H 
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137.1 -h.Shlvappe flea, 
S/a H.Pnantha R'eo, 
aged about 63 years, 
Driver Passenger MR 47, 
S.eilwey, &.rsikere. 
No496, 	Bunn/ flantap, 
'B' Layout, Shivorethri Esusranegar, 
Ilysore. 

18. SmtJYebbie Rezoric, 
aged about 44 years, 
/o late 	P,fleorio, 

Driver Passenger 	46-1, 
5,Railwey, 	Barigalore City, 
No.932/3, Cpp.Kiren Butid1g, 
2nd Main, 5th Cross, 
K.N.Extenéion, Yesuarthapur, 
6angaiore22. 

139 mt.B.S,&ushee1mm, 
ed about 50 yeis, 

1/o late 8.Shankbr 
Driver Goads MR 492, 
S.Fa1lwav, Frsikere, 
C/a V.S.Liaxrni 	amana, 	Nc.2/L, 
Railway ¶uartcrs, 	rsikar. 

140. Smt.S.S'thmma, 
aged about 58 year3, 
fo late A.R.Srinivasa Reo, 

Driver Goods 1R 7730  
S.Railuay, Veswanthapur, 
Bang4p.. No.794A, 9th 
KNtpnsion, Triveni Road, 
Ysinthapur, Bangelore-22. 

1410 	rnLE{ansabai, 
ed about 55 years, 

t/a late G.R.Srinivasarnurthy, 
Goods Driver MR 7601  

5.Railuay, Prsikre, No.731J, 
New Railway Quarters, 
Yesuanthapur, Bangalore-22. 

142 1  Smt.P.Savithri, 
aged about 52 years, 

o late P.M.Panduranga, 
Driver Goods MR 712,. 
S.Railway; Yeswantharur, 
Bangalore-22. 

143J.Smt.Mestari 81, 
aged about 60 years, 
W/o late Ilohamed Sherj?j', 
Driver Passenger MR 419, 
S,Railway, Shimoga Town, 
Near Anjaneys Temple, Heseen Roed, 

. Arsikere. 	 •0 RPPLICNTS 

,..Cantd./- 
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 SrI Presad Kiren, 
aged 	about .24 years, 	. 	 . .. 
S/c late. Govindesuan.y, . 	. 

Shunter MR 386, s.:eil'ey, 
Rrsikere, 	C/a. Srinivasan,. 	V  
Railuay Ticket Collector, 

• Near Railway Undor Bridge, 
Hessen Road, 	rsikere. 

 Smt..Rache1 D'Monte 
aged .aboit 58 rars, 
U/a 1ae H.i1cta, 	• 

Driver Mail MR 	' 
S.Railuay, 	Bang8lcrci, 	. 	 . 	. 	 . 	•. 
NO.220...VST Road, 	. 	 . 

Qpp.Banasedi Reiiuey 	tc.!1O.i 
9anqelore-84. 	. 

1.46. Smt,Nishajen, 
aged about 58 years, 	 . 

Syad Abtiul .W.jo late 	 iz 
hssitent Guard, 	 . 	 .• 
Bangelore City, 	. 	 . 	 V.  

C/a Syod.Chouse Pashe, 
No.304/I, Raiivay Qu.rter, 
t1.G.Colcny, 	B 	galcre-2. . 

147. . Srnt,ksiyenn, 	 . 

aged about 60 years, 
late Tajpesran I1/o 

Passer.,ev DiiivEt 	't 	fl., 
S.R,eilwy,tlysore. 	No.6, 

..SeShadri!ti R.V.Layout, 
Bengelore-20. 

 Smt.nnamary, 
aged ebout 43 years, 	 . 	. 
t/o late F.Chendra,n, . 	. 

Shunter MR 3691  S,Reilway, 	• 

Bangalore Cantonnelit, 
Pluthernma Garden (Cfinnappe Gerdj, 
Muiraddypslya, Dengalore. 

 Smt.JyothIlekshmi, 	• 	• 	 • 

aqed about.50 years, 	• 	 . 	 . 	• 	. 

tJJo. late Chinnavenkata R.emanepfra, 	 • 

Diesel Resistant MR 567, 
S.Reiluay, Rrsjkere,1,io 	ayappa, 
retired postman, 	I Cross., 
Doun Line, Hassan Road, 	• 	• • 

.fr.sikere. 
C.TRA Tj-Z\ 

-Baier8rn 

e S/bS 
R No 8, 
rsikdr 

¼ 	-5hImd'ca 
¼,. *J 

Singh S.R. 
ejeneyaram Tivr, 
, 5.Railuay, 
, Hosarnane 4th Cross, 

..• JPPLICANTS 
Contd./— 



151.. K,tladurai, 
S/a ..Kalu ModaIiyer, 

	

aged about 	years, 
oos Driver, mn 6807  
R1uay, SMmoga Tow,...... 
F.olony, Near Railua.y Statiun) 

'Shimocia Tbun-'.E77 201. 

152. 'H.S.Sathya 	.ayanc 
S/a H.Sniaiah,-' 
aged abt 63.yeors, 
Shunter:fR 7972  
HBangalo1 City, S.Rciliiav, 
No.17, Rarnakrishnajah Si-raet, 
Seshadripuram, 
6angeloro-60 020, 

153 Kousalya Bal, 
aged 52 years, 
/o late K0Keroji Rao, 
riveroods fIR 63 1  

SR.ei.luay flysor, 
oco Colony, 

Railwo,  yV Quarter- 
Yadav'A'0',j.* ri Poet, 
1yeorp. 

R.Pran4le baL 
ged about 50 years, 

Wfo late J.Sathyaryra, 
'hunter fIR 748, 
aflQa-De City, S.flailuay,  
No., Oradevaru Gudi, 
1an'&iri9hpet, 4th Cross, 
ang46 0 City, 

Khamrun1sa, 
qed abcu.It 43 years, 
1fo late Yusuff Sheriff, 
Shunter fIR .835, Soailuay, 
Bangelore Cantonment, No.99, 

S C/o ajjad Sheriff, 
3adidesnager, 3rd Cráss, 
DujeHalli, Bangeiore-45, 

156 B.N.Nagaraja Raci, 
/o B.N.tloorthy Raci, 

First Fireman f'IL 1525, 
S.Railwey, flysore, No,1121  

1aneka9iri, (lunicipal Farm Rcd,. 
Iidyeranyapuram, 
1?ysore-570  008. 

157. rokya flary, 

y
ed about 60 years, 
o late fI.Chinnaswamy, 

river Passenger fIR 821  

.Railway, Arsikare 0•• FPPLICRNTS 

,Contd,/- 



158, VJ.Se1verangam, 
S/o V.OJIppaiah •MUdaiiar, 
aged about 63 years, 
Driver Passenger MR 489 
S.Railuey, Bengelore City, 
No.63, Pillenna Garden, 
III Stege, Reiliay Laycut, 
8engaloe-560 043. 

159, V.!Irokya flees, 
S/o M.Fraflcj8 (late) 
aged about 24 years, 
Driver Passenger MR 234, 
S.Railway, Herihcr, ICross, 
Uld Ar1sur, Cuthor POStd 
Harihar - 577 603. 

160. N.Sundere, 
aged about 55 years, 
1/o late G.EthirajuIu Nai&, 
Driver Passenger f1fl 911 
S.Rai).uey, Bangicre City, 
No.2Q,RBHCQlony, *Phitefield 
Madh.evapuI'PoE't, 
Bangelore-560 04. 

It•1, $ero,, 

Mb
d about 54 years, 
lato D.rumugaril, 

F.rst Fireman, S.Reiluay, 
Bangalore City, No.U/41, 
Selvenagar,. Okalipuram, 
Srirompurem P.O., Bangalore-21. 

,1 

Road, 

162. Shanthamma, 
aged about 60 years, 
ifu : t8 Sunder Caj1, 

Driver enod. MR 705, 
S.Railway, Harihar, 
No.791  tid Arlapur t  
Harihar. 

P
ed'nbout45 years, 

late B.Sandieo, 
unter MR 5052  S.Railway,  

rsikere, Marlan Villa,' 
Behind &t.Marry's Church 4  
rsikere. 

YPhilomina, 
aqe'dabout 57 yeers, 
WuJo late C.Inthony, 
Shunter MR 537,a'itJay1  
'sj<eLo Behind St,ar 
Church, Arsikero. .'.'. PPLICAN1S. 

Cotd./— 
f 



~ed about 5b years,
Wo iate.Arokye Suamy, 
Shunter OR 2191. 
SRai1uay, Harih8r, 
C/a Thomas, TXR's flf'fica, 
S,iailuey, 

166. P,Dhanalaxmi, 

0
8 ed about 49 yeaI. 
J'fo late P,IIunisL'amy, 
Driver Goods FIR 683, 
15.Railwey, Herilier, 
1D/o late Sunder ti1ti 

/
No.791 Old Arlapur, 

Harihar. 

Kamakshiamrna, 
6 ed about. 58 y'3arS, 
Ufo late Chokkalinge7, 
Shunter FIR 227, S,RRilUey, 
Ye.swnnthapur, No.48, 
Selvanagar, Behind Dvi TalkiiL s., 
Srirampurem, Bancalurt3219 

C Fletcher, 
So A.Fletchei, 
aged about 62 years, 
Driver P0ssen0a" FIR 391, 
5.Railuay, tlysore, 
No.58/59, Kennedy Nest, 
Puahpsgii, FIjsore. 

Razia Khenum, 
aqed about 28 years, 
Dfo late Abdul f{ameed, 
Shunter FIR 5.Railu8y, 
rsikere 	/o FId.Abbas, 

Gop4 Singh Quarters, 
O.HRoad, Arsikere. 

170. FIazb0oI Jan, 
aqed';sbout 4; years 
W'/o late Ahmed Baig, 
Shunter .1R 5211, S.Railway, 
Bangalore City, C/n Rf'roze Beig, 
No.99, 3rd Cross Road, 
ladides -Ngar., D.J.Halli, 
Bangalorë-45. 

71. KV.Surapa, 
S/o VenketanaryerPPa, 
aged about 72 years, 
Passenger Guard EFIE3 887, 
S.Railuay, Hassan, N3,e1:3, 
9th FIsin, 4th 	Block, 

8rgalcre1l.. ..i 	ppL!rrS 

. 
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172.R.Srinivasan, 

S/0 amasuem, 
aged about 64 years, 
Driver Goods MR 755, 	 V 	 V  
5.Railuay, Bangalore City, 	 V  V 

No.52, III Cross, . 	 V  
K.N.Extenslon, Yeswanthapur, V  V 	 V  

Bangalore • 22. 	 . 	 V  

S.R.Sarasuathi, . 	V  

0
ed about 50 years, 
o late S. aidgrpala Fc. 

Driver Goods MR 737., 
Yeswanthapur, S.flilay 
No.28, Anajana Nilaya, 
II Main Road, •a.K.NagaD 
Yesuanthapur, 8engal.or2/. 

Farida 3anu, 
V 

aod about 35 years, V 	 V 

W]o late Syed Nisser, 
Diesel Assistent ML 
S.flailuay, Arsik6ke, 
soke Wst Cross-20. 
Mysore. . 

C.W.Sareeranga, 	- 
Sb  C.Narasinihachar, 

V  aged about 59 yearç 
ssistant Guard EMT 726, 

S.Railway r3ikr9. 
No.46/21 Vld RMS Road, 
A.rsikere, 	 V 

E.Chandra Bai, 
aged about 54 years, 
ki'/o late Y.Ekambarsm, 

	

V 	 Driver Goods Mfl 3799  
5.ftailuay, Yesuanthepur, 
No.4371, 3rd Cross, 
13th Main, Subrsninyanaç,ar, 
Bangalore-21.. 

- 177. Philomiia, 
aged about 58 years, 
/° late. T.&rokyasuemy, 	. 	V  

Driver Mail MR 1$, . 
V 	S.Railway, Bangalore City, 

No.21, Hanumantheppe Rned, 	V  
Kamnianahalli, .Ramesueniy. 	1yci, 
Bangalore-33. 	 V 	 V  

/nka ja, 	
V 	

V 

r' 	a.dd>oUt 56 years, 	V 

	

( 	/1ate K.Krishna Iyengav t  
. 	I 	\ Pa s s' hg'r Guard EN 8 371, 	V 	- 

Raly, Bangalore City, 

	

¼ 	- No5'624 Milk Centre, 	 V 

)•.ZV•dyaranyapUram, tiysi'e-31C 008. 	•.. RPPLICNTS

VG 

 

	

4 	 .. Contd./- 
-. 



/5 	
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179. B.Jayamme, 
88ed about 57 years.., 
\IJ/o late N0 Besavari., 
Driver Passenger MR •7, 
S.Railuay, Arsikerst  
.C/o. B.\JasanthakUmar, 
No.6/C, Railway Quarters., 
Near Childrenta Park, 
Bangrpet. 

Zailunnia, 
aqed about 6 yer, 

.W:7o Syed Yaseem  
Driver Goods MR 40, 
S.Railway, fIysore No.25991  
5th Cross, Mouse ivar Khn Foor', 
Ndi ilohalla, Mysore. 

F.Rahimaa Knan, 
S/u ImEnKhar, 
aged aout 69 ycnr3, 
Shunter MR 300, 
S,RailtJa/, Harihar, 
No.452, I Cross, CandhinEgr, 
Harihar. 

Prapullakshi, 
aged about i y.ars 
t/o lata Christopher AndrHusp 
Driver c.00ds, MR 570, 
a.Raiiey, i1yszire .SKLR), 
No.94/B., Logo Colony, 
Rai1Ua Quartera,  

Mysore-2O. 

183. layatri Sh8rullugam, 
8ged about 38 years, 
J/o late S.Shanmugam, 
Driver Passenger MR 205, 
S,Railway, ulysore, 
No.gl, .VRC.  Railway Quert's, 
flysore-20. 

1841. N.Narayan.aStJamy, 
S/o NarasapPa, 
aged about 62 years 
Shunter MR 440, 5.Railuay, 
Veawanthapur, No.5/6/47.,. 
Laxmipurem., Near Railway Station, 
Hindupur. 

185. N.Mohiyudriifl Khah, 
S/c M.%hdul Nahikhsn, 
aged about 63 years, 
Guard Passenger EIIT 461, 
5.Railuay, Myaore, No.2244, 

L Sawday Road, Laskhker Mohalla, 
fleene Bazaar, flysore. ... PPLICNTS 

. .Contd./— 
'S. 



-: - 	 r— '- 
86.liCOT, 	i' 	 in SN9;.1 . 

/o Joseph, - 	 R6 are applicants  
aged -ehout 67 years, 	CJ.377/92. 
Shunter tI V.R 315, 	- 	 - 
S.Railuay., Bengelore City, 
do .C.Nathan, No.2, 

T. 	 tquktha Garden, 
Spur Tank Road, Chetpet, 
Madras 	600 031. 

187 K.K.Be3rrathe.n, 
S/oKJ. Raghavsn, 
retired Driver 	.V.frede, 	: 
Staf'f No,P.5521, 	 .. 

1tRaeneesh$t rn ShorEnur.  

18 K.Ve1L S/o Unneri, 	 V.  
.ReUed.Gurd....Dt 
V  S,:No.6314, tevaki V5dann, 	. 
- tedungat.hoor, Shr3r. 	- .1. 	 V  

	

139. K,Kesaven, S/b Kthy, 	 V 

Retired Guard 	V  
V 	 • Si. No. 6066 	

V 	 V  

Santhi 3havati, 	 V  

Veloor 	• 	V  

190. P.ParemastJaran Neir, 	 V 	 V 

S/c Krishian Nair, 
Rétjred.uerd UV Speci.al Urade, 
S.No.5071, Padinchere Chonel House, 
Shoranur-1. - 

191, V,C.Sankuniii Nair, 
• S/o Achuthan Nair, 

Retired Guard "Ps' 	 V 

Special 	S,No.61729 	 V  

V 	Vikkara House, Kevalappare, 
oranur. 	

V 	
V 	 V 

192. P,Sundaresen, 	 - 
5/o Kunhikor  an, 	

V 

Retired Driver .ttBht. 
 

5No.P 6439 9  
V 	

Vanajas, 4/71, 	 V 

Ipposite Providence High Sctiool, 
V 	Gandhi Road, Calicut. 	

V 

193. 	• aJ?$amy pil.Lai, 	 pplicants in 51.Nu. 
V 	

51 N'hl 	;'illni- 	 167 to 193 are 
V 	

/ 	R 	r'4i'rd A" Grade 	
V 	

a,plicantS in O.Fi.44/93. 
1' ( 	N.1O?3,'ift House, 	

V 

( 	
MbkkadS.ranur. 	

Co ntd. . 	

V 

IY 	 V 

V 
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194. R.Ramar. Nax, 
• S/o K.Nersynan Niir, 

•1 
Retired Driver 	'.B' Staf'f,  

H N.P 2314, 
Rviyar1kandfith House, 
Chuduvalatho.r, Shranur 

195. E.K.Ramarikutty Nair, 
S/p Kennn Nair, 
Retired- Guard Special Gr&e, 

• SNc,6096, 	lundenath H.L:, 
Cheruthuruthy Pcst, 
Trichur District. 

:195  R.,Krishna Naidu, 
5/0 Ramekunhari Nsi., 
Retired Driver tpl,. 
SJ'e. 	64459  
Melltsseryparàmbi); House, 
Iludaliar Street, 
Shorenur -. •1. 

 L.ManikRm Iude1y 
a/o C.LakbhrnanAn fUd21y, 

• Retired Drtvsr 
5.No.P 4026, Ilnickanijas, 
M.G.R.ad, Shoranur-3. 

 T.V.Sreeman Pillal, 
Sf, T.V.*oi.an Pillai, 
Retired Driver 	Gracie, 
S.N,P 1794, 
Sunil UThar, taneshgiri, 
ahoranur-1., 

19!.: E.Peramesueran, 
5/. P.N.Sahrasanama Iyer, 
Rotir 	'P' Specièl Grade Guard, 
5,Ns',1495. Devi Nlvaê, 
Nedungutur, Shoranur-1. 

200. T.Sankunny Nair, 5/s 1.chuthan Nair 
tA, Retired Guard 	.S.Ns.6459 9  

Padmalayern House, 	Paruthipre, 
Shsranur. 

201.11 C.Balakrishnan, 	 Applicants in S1.No. 
S/c T.Sankaren Nair, 	 194 to 201 are 
Retired Driver 'e', 	 app1iants in D.F.45/93. 
Staff No, P 6702, 
Krishna Vihar, Ve1latsc'1 açbr, 
P.0.Cheruthuruthy, 
Tricur District. 	 ••• 	PPLICPNTS 

ContsL/— 

I 

V 
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202, K.G.viran Kutty Nair, 	 . 	. 
- 	S/i' C.K.Achuthan Nair? 

Retired Driver, Staft No.P.28331  
ItA Special Grade, Vedakkeknnnafleth 
House, Chu'1uvalehur,ShoranUr - 679 121. 

P,Ramantitty Nair, 
S/c E.K.Snankeren Ncir, 
Retired Guard A" 
Special Grade, Step? NO. 
E 14671, Puilconni HojêEi 

Chuduv1athu.. Shoreur•- ,  

P.Narayana Pilisi, 
S/c P.Krishnan, Retired 
Driver t*CU, Staff N.P 55cj'i,. 
Poovethingal House, 
Kizhskathil, Pannthipra, 
Shcranur-1 

285. S.Raman Nair, S/s.. Kr.'riat 
Retired Driver ttc 

Staff N.,P 7065r., SrarnLicol 
Cbennthunethi Pa?t1  
Trichur District. 

2060'V.Nareyanan Ezhuthachan, 
5/6  DJeIu Eh it hRche 
Retired. Lac.Shunter, 
S.Nal. P 8117, Devasainnerembil House, 
Evlannenur.Post, vie aviepi. 

207. K.Chellan, 5/c T.Kerpn, 
Retired Driver UCfl, S.Ni.U3, 
Muthukurssi, Kunnath House, 

a Genshgiri Pst, Shoranur, 

206... 4(.P.Gcpala6, S/s K.Narayanan Nembierp 
Retired Guard tBt rn  S.No. 75259  
'Leela Sadan", 
Railway Booking Cf''ice Rczd,, 
Shorenur. 

.M.Kesavan, 5/. Perugan, 
R4L'a. I.F.Man '8', 
S.N6. PQ10026, 
TheItathil House, 
ç'Lku1am, Shorariur. 

210. •.M,Sankaranerayafl3rl, 
iCovinden Nair K,)  

J'\S 1Rt1? Drivei Sç.eclal, 
Rirra Nivas'.1  

/7 V. ( 	. ingRiadJ., Ilanj aked, 

Ar 

APPLICANTS. 

 

rA 

I' 
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K,Fchuthan Nair, 
S/c Achuthan Nair, 
Retired Locr Shunter, 
S,No. 8 6054, Kadambet H0u3e, 
Ilundamukani Amsom, 
Post Ganéshgiri, 
ShoDanur-38 

C.Ilanimuthu, S/c Chambaka 
Mudaliar, Retired Driver 
5, Nr,P 7492, Nambinthodi rcue, 
No.179, f1udaliar Street, 
Shore nur—1, 

K. P.Govindankutty, 
Since deceased by Leqel RepEseflt2tiVe, 
Smt.Sulochana Amma, H.Nn,5/13'i, 
Nainban Thodi, Mudeliar tret, 
Shore nur-1. 

E.Belasubramania Menon, 
S/c Madhave Rec, Retired, 
Driver 11. 81%  grade, s.rrj. V 69  
'tGeetha •Njva&L, PonnemngaletT Hou.sc, 
Shore nur, 

K,Sankaran, S/o Mdhaven K0 , 
Retired, Driver '1 A', S.No,'.4305, 
Kayanathuthodi House, Kellippadern P.O. 
Shoranur - 2. 

216, V.K.Veluk'jtty, S/n Kelu N1r K., 
Retired Driver "i, S,No.9730 9  
Karthika, Kanalappara, 
5 ho r a nu r, 

M.Velu, 5./0 Velu, 
Retired Driver "B"i  Grade, 
Staff No, P 7936, 
Naikankunnathu Veedu, 
Kovaippara P.O. 

P.P.Velukkutty, /o Shanku, 
Retired Driver 1B11, 
5..No,P 7192, Padincharvettil House, 
Kerakkad, P.0.Kaveleppara. 

P,T.Ouseph, S/c Thornen, Retired.., 

H Guard .'Bt  Grade, S,No9431, 
'eappilly House, VappelesserY P.00 9  

Angarneli, Ernakulern. 

220 	P.Krishnan, S/o linbichyadi, 
Retired, Driver "M111  Grade s  
S.No. p 5730, Krishneqhar, 
Nedungathur, Shorenur-610 121, 

Sl.Nos. 20.t. 
216 are applicants 
in 0.1446/93. 

. .. •APPLICANTS 

. .Contd./— 

'I' 



II 

M.P.Kesavan Neir, 
S/c P.K.Chandu Nir, Retired., 
Firemen 	S.Nn.94611  
Chérpmanassery Padinhert 
Kottool P,0,, Cplcuf,  

P.K.Ramapanicker, 
S/c Chamy Panickerf  
Retired., EndA'. trade, 
S,Ni.8284, Navaratna, 
P .0.Kunniarnpurarn, 
Ottcpalam-4. 

SI.Ni.,217to 223 are 
applicants in. O..47/93. 

K.Ralakrishfla Menori, 
Sfr P.Madhave !lett3fl, 
Retired Driver tAt 
Specii Grade, Sta?? rJn.P 2437, 
Krandathil Fcuse (srnath.1 	ne 
Trichur - 1 

IS..P.Chinnnn 1'enon, 
S/n P.ankuriy Mertr, 
Retired Guard W 
Sreci'l Grade, S.No.9333:  
Alungt Ushas, .0.Pu1aK.a, 
Uia.Chelakara, Trichur. 

22, N.P.Gnp.a1aP1Sharmti, 
S/e C.P.Rahava Pishareti, 
Retired Guard Special Grade, 
Pnnima flanjakkad, 
Shnranur-679 121. 

227, C.Chandrasekharafl, 
S/O M.K.Mennny 
Retired, Special Grade Guard, 
SiiNe.7618, 14Gku1', 

shnk Nagar, Kamboni Road, 
yyanthnle, Trichur3. 

228. l/.MJbdul Kadir, 
S/a 	11.Mohamed Heji, 
Retired, Guard 1 A 1 Spcliui &rHc, 
S.Ne.9826, 20/163

1 
dTHUpai;I11t , 

Peetholp Trichur, - 

0.P,a.T8hS 
Tie 

( 	ayampt 
( 	. Kcikanc 

.P.jn-680. 

karan, 5/c 0.S.Paan, 
Coeds Guard, 	 930, 
eth House, P.O. 

lery, Via. Trichur, 

S1,No.224 to 229 are 
applicants in 0J.48/93. 

APPLICANTS 
C.ntd/- 
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230 	P.Nercyenan, 
S/a Sankaran, Retired, 
Special Grade Guard, 
S.N.EE 86, UshasU, 
Rayeroth Paamb, P.0.Paral, 
Tellicherry-670 671, 

V,,Sankeran Nair, 
S/a T,Narayanen Neir, 
Retired •, Guard ?' Sç..eca1, 
5..Nh.127469  Pshi'vad, Pae2, 
4-.fl Koo Lhupararr'e, 
Pin-670 643. 

C.H.Balan Nambiar, 
S/o KLrnhikrishtifl t4diodl 
Retired Guard, ' 
S.No.997, Ushe Bhavari. 
P,0.Kottayampuil, Via. Te1lic13rry. 

233, P1.Pedmanabhen Ne.ir, 	- 
S/a A.V.Krishna fer1ori, REtSred 
Driver'?' Special, S.1. P 5751, 
Davi Nivas, Kottarahuinpat, 
P.0.Azhlkode., LaprianUr3. 

234. K.K.Susheele, W/1 Late 
C.Pnand9n. Retired., Diiier •!. 

S,235, Anand 'Jihar)  'JlavS.l, 
Kannür - 670 008. 

235, 1,Neyani, Wi/a Late K,P.aiayenan 
Nair, Retired. Guai'd 
S,N1903, fadath1l House, 
P.Othirakka1, Cannanore- 670 011. 

unhambos, S/n Appu, Retired., 
Shunter tBt p  S.N..P.5331, 
Packkedam House, 
P.0.Trikkripur, Kazharqd. 

K.1.Vanajakahy u/o Late C.H.G.paian, 
Retired uard 	Special, 
S.No.9498, Chettiyam Veettil, 
Near Railway B Cabin, Badagrs. 

-I 

 

2391 

P.K.John, S/s Pi.J.Kurian, 
Retired., Guard 
SN..9E53, Ariyathu PambU 
House, Pa11rnP.O., 
Kottayem -. 7. 

R.Marappan, b/s Rarna Gcnndan, 
Retired D*iver, tC.? 
Staff No. P.2718, EO-18 0. 
Railway Cmlsny P.O., 
Erode - 638 002. 

Sl.Nw.230 to 238 are 
applicants in 0.I.49/9 3. 

... APPLICANTS. 

. .Contd./- 
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240. K.C.Nallappan, 
S/a S.Chirinappa Giunder, 	 - 
Retired Driver A Special, 

-P 29469  Door IT o4, 
Parvathi Krishnan Street, 
X011emPalayam, 
Erode - 2. 

241. P.Karuppannan, S/0 Pnngic 
Retired,, Driver 'A', 

p 3583, 
'Korekattu VaLasil, 
Do.or fo.5229/fl 14, Càavr,r' .'., 
Erode-?. 

M.Kandesemy, S/9 Merappa (cund, 
Retired Drijar. 1C', 5.N6.P 24f, 
9t.N'Ra, Er.de-88.02. 

,' Muthusaiiy, S 'o Tal 	1OL'fldZ, 
Retired Driver'C', S..P.3tGC, 
Raghavande Nagar, 	ci9-7 - 

A.Rainesamy1" Sb 4aurinç..:... 
Retired. 9â*tr'1!', S.Nci.2G, 
Pudhupalyam, Door 246, 
Alampalsyam P.O., Erode-B. 

245. SJKandsamy, 5/c Sengedan, 
Retired. Driver tct, 
Staff No.P 4103, Ragsvena.idar 
Nagar, Door No. PAB 18, Cavcry R.S., 
Erode-?. 

246. C.Kumarasamy, S/c Chellappa Gounder, 
Retired., Fireman 'B', S.No.P 7885, 
Door No. PPI 283, Pudupalayem, 
Allèmpalayam Post, Erodc3-8. 

247.0  T.JPeerakhan., 5/0 T,.,hJ8ma1Iutheec,, 
Retired.,:Dri.ver 1.6, 
S.No, V.38,'D.No,94, Reiluey Colony-

de. Post, Ero 

248. Velappa Gonder, K, 
• Sb Ko1and Gotinder, 
Retired, Shunter 'B', 

.,:..35•"J0 P TWO,, 
'Puthópalayam, •Kattoor, 

yam Post, 

i1 an,. 
Pa]n.'oundan, 

fcci, R 	ed.rSFunter '.B', 
SINO.P 	8'4II Door No.19?, 

- a,IPkkarkam, 
\4 	iampa)y( P.O., Zrodo-d. 	 APPLICANTS. 

• 



1 A.Nal1aseTTiY,. 
5/0 	Counder, 
Rc:de, Driver 
5,No. PT3 10237, 
D.No.280, Puthupalaysm, 

lampa1ayam P.O., 
Erode—C. 

N.Kalianflan, 
S/o Na11aounder, 
Retired. Diesel Fsstant 
S.No. P 4011. Satrj N893 
D.No.55, Near Ubter T2fli, 
Erode 638 002. 

252v. K.Ramasemy, 
S/o Kalianna Goundan, 
Retired. Shunter !8t,. 
S1NQ.P 3958, U.N082, 
dappal1i RS Post, 

Cavery, Eride-7. 

253.. P.Sengoda Gounder, 
S/c, Palani nunder, 
Retired., Shunter 8, 
S,Nr,. F 4429, D.N.569  
dapa1li 'JiilegC, 

Péppapa1aYain,CaVY R.S., 
Er-7. 

254 1. P,Iiuthusarny, 
Sfd PE.fli fzurc5c, 
Retred Shunter '8', 

.Np.P 5O, Pudhupalyam, 
D.Nà.263, Agraharam, 
Alampalayam P.O., Erode-8. 

255. \J.Sengodan, 
S/a Velappa Gounder, 
Retired, ShuntertB t , 
5.Na.5133, D.No.2/60, 
Ottapalli, Pilleyer .i1 Strent. 
Cavery, Ernde-7. 

2560 K.Chinnappan, 
Sb Komara Samy Counder, 
Retired., Driver 'C', 
5.N'.P 3531, Ptvakathu, 
Cavery P.O., Colony Road, 
Erooe-7. 

257, P.Venkkatachlam, 
S/e Peruma Gounder, 
Retired., Shunter 181 

S.No. p 4097, 1 1/11. 
Karuthuveli Thottam, 
Odappalli, Cavery R.S. 
Errde-7. I.. APPLICANTS. 



n, S/c Reman, 
ard, S.N..1554, 
ul House, 
' II ard, 
'Pjn-67O 56. MPLICANTS. 

Contd,/- 

9. 

''-- :--- 

0 	
•0, 

00 : 

251. N, Velappan, 	 S1.Nu.239 to 258 are 
S/o Nalla Cuunder, 	 app1icant in O.I50/93. 
Retired., Shunter 1 0 1,
SNo, p 26472 
D,N.1/20 Odepalli, 
Cavery R.., Erode-?, 

T.P.Gcvinden, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Stf'f' No.111591 
Prasenne Wives, P.O., 
Chirekkl, 
Cannanore - 670 011, 

K.Sreedharan, 
S/i, 8.Tchuthsn 
S.No. P.3180 

'Thenei House 
-Opp Railway Stat1o, 
Chlrakkal P.O., 
Cannaporc. 

11.Balakrishnan, 
S/a Namikutty, 
Retired., Guard-IA', 
S.No, 1570, 
1V1antjk*th House, 
Good Shed Road, 
Tellicherry, 

P.K.Raman, 1'Jeir, 
S/o-P,Kur.hambu Nair, 
Retired., Drjver'Pt' Special 
Credo, S.No. P 6446, 
Kavinchali1, P.O., 
zhikode, C'nnanore-670 009. 

V.f1.Karthlyani Amma, 
t*t/o Late K.P.enardhanan Nair 
Retired., Special Grade Guard, 
S.Nc.9650, Ashok Bhavan, 	

A. 

Thariarakuzhi, Falapjiurem, 
Pin-676 505. 

264, K.Govindan, 
S/c K.Aruvan, Retired., 
Driver IA f, Preethe Bhavan, 	 0 

Keliadathode P.O.ftlavfl., 
C-a-fl1Teflor,e a 
cTc,

;~n 
55 I Rt.ired.'G 
q ( : hétht, V)ee 

PIOadambô 
t. VaEtak 

_0 	¼1 ) 

Ai 

4 



. 36 .. 

N.Vasu, .5/0 Rempothy 

	

266, 	Retired., Shunter 
S.No. p 50241  

Kottiyath House, 
P.0.Muzhappilangeci, 
Pin-. 670 663, Cannanore. 

P.K.Kannart Neir, 
S/a AppuNeir, Retired., 
Shunter 'B', S.Nc,P.7794, 
Verkulathu Vayil, 
Near Akl!yath Terrpl;, 
P.0.zhikide, 
Cannanore-670 009. 

P.,Rchini, L/o Late •K.Cterd.,. 	Sl.No.259 to 268 are 
Retired Shunter 	 ppiicants in 0A.51/3. 
S.1n, p 7173 
Chembakachalil House. 

.0.Muzhepilengad, 
Cannanore District. 

H C.K.Chandan, 
S/oAmbadi, Retired Shtjnt.r'0', 
S.N..4.8223, Kenayl 	usc .  
Ekkchi, P.10.Peliode, 
Via., Trikkaripur, Kazhargod. 

f..Narayeni, U/c Late K.Krishnen, 

2 	Retired.. Shunter, S.N.P 74907  

	

70. 	Iachpur&rn House, 
P.0.Cheruvethur, Kazargod 

271 

272 

P.P1.Hymavathy, 
tj•. Late 	 Trrbi2r, 
Retired 	A Special, Guard, 
S • No . 

rG*rlc*jjgN Schosi, 
1. Canrianore. 

T.P.Leelavethy Amms,  
U/o Late P.V.Kesavan Nambiar, 
Retired, Driver A Special, 
5etS:.4654, Keseva Nivas, 
Near ElayaQsor Templç, 
P.0.Mundayad, Cannanora4 

13 

 

273 

V • X. Balekrishnafl, 
S/a V.Dsmoderan, Reti:ed., 
Driver 'A' Special, 
.S,No.P4361, 
B/9, Reshmi, S.N.NaQar, 
P,C.Thotteda, Canrienore-7. 

 

APPLICANTS. 

,Contd./- 

I 



I 4 

.. 37 ,. 

P.M,Sreenivasan, 
P.Govindan, Retired., 

Guard Special Grade, 
5.No.12054, tSrnrithi t , 
Post Vengeri, 1'lethoth Paramba, 
Calict, 

P. Krishnan, 
5/0 K,Per'iriial Naidu, 
Retired., Driver 'P' Sp2Li., 

5.No.P 4360, 3,/2751  
Opp. 'Spares Land, 
%Jadakkenchery, 
Trichur-680 528. 

A.Bhaskeran, 5/0 Ppu, 
Retired., Diiver 1 C' Greda 
S,No. P 4301 1  
yyanatu Perambu House, 

Ayyappankavu Road, 
Kochj-18, 

K.ChrDyikutty Kanrioli, 
271. 5/0 Kand8n;  Retired., 

Driver tcl , SS NC. P 940, 
Kennoli House, Kacheri Prnsorn, 
Desom, P.O4Calicut-673 011. 

C.Madhavi, U/s Late 
' C.K.Krihnan Retired., 
Driver IC', 5.Ns.P., 3737 9  
Krishna Nivas, P.00layil Perembe, 
P.0.Kellayi, Calicut-673 UG3. 

T.Kesavan Nair, 	 S1.No.269 to 279 are 
5/0 N.Govindan Nair, 	 applicants in OJt.52/93.. 
Retired., Guard tB1 , 
S.N..4956, Santha Sedan, 
Chuduvalthur, 
Shsranur-67 121, 

11.E'lles Pron Raj, 
280. S/s S.1ariadsss, 

Retired A Special Driver, 
S.No, P 37020  ED 196 E, 
Railua' Colony P.O., 
Erode - 638 002. 

C.Raseppa (o.vindan, 
C.Chinnappari, Retrd?  

Shunter, S.No. p 3631 7  
c4'1 ERailuay Colony P.O., 

f( 	°\r'óde-2. 	 ••• 	PPLICM4TS. 
Cc ir . ,Co ntd I- 

'•. 	 ,/J. 

VG 
.,.--••.-•.,-- ,--- -. 
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:M.Kasimix, Leuls, 
.282, 	K,Maria Louis, 

Retired., GuardA SpeciR)., 
S.No.1211!, Armedursi Street, 

Eroc1..63L 002. 

K.1uthusamy, S/. Ksiandai 
283 	Giunder, Ret'ired., Guard 

" S.No.120119 1 Rmarnoor;hy 
Street, Kollempelayern, 
Erode-63 002. 

KSunderesan, 
284 	N.KaiyanesundRra Mudal.ar. 

Driver A Grade, $.N.. 
Ni.48, Lenin Street, 
Eride Railway CiloriyPst, 
EioJe-2. 

K.R.Lakshmanan, 
285. 	S/c N.Rengaserny Krnr:i, 

Retired., Driver !At 5pOc1Ri. 

Stafi' No.P 44670  
'orth Eda Street. 

Bheema Nagar, 
Tiruchirepoelly, 
Pin-620 DPI. 

K.Subramaniam, 
23. 	S/c S.Kris'nasamy, Ret.ird. 

Driver 'A' Special Grade, 
S.No..P 178$, 4, Lenir S rc q 4-

Ra1luy Cnlbny Post, 
Erodè-638 602. 

R.Zethurama, 
287. S/c Rathinam, Retired., 

T3river 'A' Special, 
S.No. p 2888, 
Ilarnathi Illam, 
.106, Bharathi Palayern, 
Moilepalayam P.0., 
Erde-2. 

fl.Chinnappan, 
2881, S/s C.Mn.kkn, Retired,, 

Di*,at Shunter, 
S.No'. P 1785, 7/8 
Railuy Colcny, 
Erods-.2, 

1.P1arappan, 
289. S/s N.Ilathan, Retired. 

Driver 	Special, 
S,N. P 3779, I07, 
Kernalegam, Barathy Palsyarn 
Street, Mulepaisyam P4. 

/ Er*da-2, 	 . 	 ,.. APPLICANTS 



	

A 	T'.S.Sriniv'san,' 

	

292 	SIr, R.Swamjnatha 

	

.. 	Retire, Driver 'A'. Specliul. 
S.'Na,f 4339 9  345 ', 
Raftuy Quartcrs, Raiiwey Cr1cn'y.. 
Er6de-638 002. 

P.N8mas1vayam, 5/. M.N.9alr.drn. 
2930 

	

	 t' :Retjred,, 'Driver 	S-j, 
S.N. r 5511, 1. 18, 
Housiig Unit, 'reriar pager, 
Erode-633 001., Tami1nau 

K.M.Muhirej, S/K.1unsua!r.y, 
294. Retired., Diesel Assistant 

S.N..PTJ 102121  
anickkavasagar Steet, 

Sastri Nager, 	 - 
Raj1j.j" CgJ.'n P,0,.. 

L.Anthoni Suamy, 
295, S/a Lourdu Suamy P1l.lai, 

S.N.. B 1419. 41/A 
Rai1uy Colany, 
Erode-63$ '102. 

M.&ipathy, 	M.P.Mok 

	

29641 	Gounder, Retired, Driver 
'B" Grade, £.N.. P 478', 
17/F tld Railway Colony,. 
Er.de-2,' 

V.Belaraman, s/u Venkkatasuarny 

	

297. 	Naidu, Retired, Driver tB' 
Grade, S.rio, r 9420, 
Railiay C.lomy, Er.dø-2, 

P.Rangaswamy, S/a Perumaj. Nidu, 
29t. 	Retireâ Driver 'B1  Grade, 

'tf 223, No.17/8 
Street, ode-2, 

7S'c rrS.Paj1#, .A Retireu, 
I- 
z 	a.iluay 

rtd:ê-2,. 
) 

\ 

'c Swami Nathe, 
river '0' trede, 
3, :Dcr 414/b, 
itny F.O., 

S4No.280 to 299 are 
applicants in 06A.53/93, 

,b 'APPLICANTS. 
'.'. .Cotd./— 



a. 40 .. 

P.Pengunni Menon, 
S/a T.C.KNeir 
Retirid Guard lAl SpeciAl, 
S.No. 15200, Fournami" 
Nangappa Negar, P.O. 
Olavakkot, Pin-671 002. 

M.Krishncn Neir, 

301 	
Kunchu Nair, Retired.. 

Driier, A Special, 
S.N. P 1444, Srsh&lam, 
P,0,Olavakkat. 

V.Sréedharan Nali, 

30 	
Sfo -.R.Krishne Pillal, 
Retiied, Guard A Speria1 
S,NL.15202, Thuruthe1 
Aymanam P.O., Kcttayaip. 

P,A.Rajart, S/n P.S.1%ppu, 
303, Retired Guard ! 3ecicd, 

S.'4o.16144, 'Hous9 N.,t5."5UE, 
tReshmi2 , Near PJt.tnsny, 
CochIn- I. 

C.Kutty Nreyanan, 
S/ri V.C.Nareyanan Neir, 
Retired, Guard A SpGciai4  
S.No.7625, Chembra House, 
Shoranur - 679 121. 

;P.K,Kr'st-'y, S/c P.K.Koshy, 
Retired Gucrd, &.tr,15206 
Vazhakela,'il, Gtgadikal r,o. 
Chengannur, Pin-689 122. 

K.L.Kurieri, 
306, 	K.P,Lonappen, 

Retired Guard 	Special, 
S.½ S  1521,6, Char1dir.i, 
HictSthol Road, 
PitrEreppur, via. Trichur 

552. 

N!Ramakrishnan Nembidi, 
07 S/ Chit ..yahattathiriped, 

Retired. Gi:d. 1A, 
S.NQ404, "Karthika', 
RamarTnnpuram, Tri.chw-.68fl 631. 

308. 	/o LeteR:enn, RetrBd., 	 .• 
-Dr,ivex A pecial, 
S.NO•.P 4367, Sree RanqRm, 
Punp.Engire Rcd 
rljja1.t-678 Itj, 	 •,• APPLICANTS 

1.,Coritd,/— 



. 41 . 

P.l.RaTnaDhBndrafl, 	- 
S/ø C48.Mennadjar,Retjred., 
6uard,, S.N.. 152109  
Parikkath House, 
Kilieng,de, .Palghat. - 678 506. 

V.Iladhaven,, 
S/n Veluchemi, Retire, 
Driver A Special, 
S.N. P 21'3, 
°alléth Hbcse, 
Kuthupzamba Ecklhera 
Paighat, P:n-678 61,  1. 

l.NOs. 300 to 311 are 
epnlicents in 0.A. 54/93 K.FLKunhimohammed, 

31"t. S/c K.Noideen bya, 
Retired. Guatdttt, 
S.No. 663, theredath Hius€, 
Kuttamassery, A1usye-.,e3 10, 

#12 R.Narayenan,Sfs B.Rrsram, 
Retiru Dr1VBt Giois, 
6.N1.PT 1:0505, 1201  
Jeevener.tharn Street, 
Poonthurei:..RIerl, rrde1.2 

-Ii.. C.Kurnarasemy, S/o Chinnappa 
' Gounder, Retired., Driver 

'Bt, S.No. p 42069  
Shol-epPruv8., £uthar.ra Purr, 

45 . T.S.R&Yari.erthy, 
S/, T.K.S.i- darajalu, 
RetIred., Driver 'A' Special, 
S.Na.P 3540, 15, Sundaram' 
Street, Erode-2, 

A.Abdul Jarfar, 
Sf. Abdul Kader, Retied., 
Driver, Geods, SNr,U 440  
235 Kalyanasundaram Street, 
Er.cje- 638 002. 

S.r,gamuthu, 
S/c V,5jtIe Naicker, 
Retired., Driver 'B', 
S,N., 8 13651  D,No.411 0, 
Re.fliay CoIcny,P.0., 
Erode. 

uerej, S/ Vellei.rm, 
/ 31 -Rtiirea., Driver 'A' 

S.No, P 3542, rel.phofl iagar, 
Moc1'al.yam P.O., Erode, 

	

I 	/ 

-\ 
\ 

, 	(•", 

APPLICANTS 
Contd,/- 

S 



K,Chinnsaiyen, 
318. S /o snuman Retired., 

Shunter 18', 
S.No.P 7458, 76 L.G.GS. 
Colony. V.O.C. 'Street, 
Vollampalayam, £rde, 

M.Krishnan S/a Munusarny, 

	

319; 	Retired,,hunt2r, 
S.N.10072 9  PTJ, L).N.41 L 
Railucy Colony, Lrnd. 

R.Thiaaarjari, 
320. S/s Rarnasuamy, Ftit''., 

Guard Pi, S,Na414332, 
Thangapattaleikarr _aE, 
Popnthurai Road, 
Erede. 

4 	A.Chinnaiyan, 	 ',,,1,No.312 to 321 are s/. P.rumugarn, Retj:ei,. 	8pplicarts in 9J.No.55/93 
Drivei tAi  S.No. 
N...331 A, Railway Cccr". 
Erid. 

P.Subr8rnrarI, ;c  
322, Retired'Guard ', 

Staf? No7448 0  112. 
\Jinayqer Ki1 
Sastri Nagar, Er.de-E38 32. 

S. K an nicnu thu 
'323. Slo 5bhe The,tar, Retired. 

Guard '.' S.No.16066, 
SundarammlIllarrr, 11/8 
Kill, Nanjappa Leyr,ut, 
Sulur, Coimbatsre-641 402. 

R,Anganna Pill8!, 

	

324. 	/, Rangasuarny Pilla!, 
Retired. Guard, 
S.No. 15271 9  20 N,rt.n Chirine 
Mar iamrnan Koil Street, 
Karungalpalayam, Erocla-3, 
rerryar District, 

, 	\J.Ilari, 5/. .Venkatesari, 
Retired Guard, S,No.12563, 
No.111, tThera IllamR, 

KurikaranpeJ.ayam, 
Mulapalsyam Past, 
Erode-2, Periyer [Ji.sict. 

V.Lakshmanan, S/I S. Vadi'jlv 
' Retired Guard. 	N.1376. 

6harathipRlyem Street, 
'Kurikaran palayarn, 
Mulapalayam Post, Erode-2. 

V Periyar Distrirt. 	 a.. AP?LICNTS.S 
...Contd./- 



I 

1J.K.Shunmughasundararn, 
327, So I.S.Keruppanasemy, 

Retired.., Special grade 6uerd, 
S.Nn.J/T 350  194 E, 
Railway Colony, Wear Reiivay 
Colony kist Office, Erode, 

V.K.UnnI Nair, 
328.. S/ti K.Raman Nair, 

Retired., Assista1t Cluerd.  
S.No.1902, Contchery Sf:, 
E'-ode. 

R.Lekshmanan S/ -rnasv, 

329 	Retired '' pecil Guard, 
S.Ne,7210, D,No,1t3, 
Sc stri Wager, Sad ayemp.1'yr 
Road, Erede.. - 2. 

\I.Swamyeppah, 
330 	Sb G.Visuvasarn, Reired. 1  

Guard, S.Nr, 14101 2  
5 Karuppanaswamy <OIi Iii SttEL 

Surampetti Road, rode-6E 
- 	Periyar Dist:3ct. 

R.\/eeraraghavan, 
331. 	J,Rcma Jyer, Retired 

Guard, &,Nc.15231, 
Tayum-anevar Street, 
Pundurai. Rted, Erode-638 002. 

K.Rarnalingarn, 	 5j.!'hJ.322 to332 are 
332. 

	

	/° V.Kandasamy, Retreo., 	applIcants.  in O.b.56/93. 
Driver 'P.', S.1Je1  PTJ 10052, 
Door. Nc..16, Eat PFttakarr, 
Street, Erade-6315 002. 	- 

- 	G.R.Samuel Raj, 
333 	S/n G,N.Anandham Pillai, 

Retired. Driver 'fi' Specid, 
-S.Ne, P 2836, 23 t, 
Pachayat Union Street, 
Nanihnpe, Podanur, 
Coimbat.re-23. 

K.Keder Al-I, 
334 •  Sle Kader Batcha, Petire., 

Driver '1*' Special, 
3726,' 168 Fafl Ha.c, 

?danf23, Tamilr.du. 
i• 	. 	 • 

FJ'ç- P'•  

if ( :I9eririuh 	S/o Nanjapp2 
. 	•• 	'L( 

1f335 	ounder,\ Ret1red., Driver 
187,95/11 Arthi11lam, 

!I ' 	laior&Road, Psdanur-23, 
c.) 	ff, imalziftaAAu 	 APPLICANTS. 

J. 	 / 



.. 	. 	. - 	. - 	•- 	- _- 	- 	 :- --•.--- 	- 
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. S.Velusuemy Pillai, 	 . 
S/: 	,.SankaraU-ngam Pil1BI, . 

336, Ret-1red Oriver 	B. 	5,N..,6437 
.D,Ne,360, 	Selvapurern, 	.. 	. 

North Perut, 	(lain Read,- " 
Coimbatsre-641 p26,. . 

K.Rangastierny, 	. 	 . 

33r7 
'. 

.5/0 Kuppusuamy Naidu. 	. 
'P. Retire..., 	Driver, 

pëci, 	'S.Np.P 9464, 
-• 	.• D.N..24; 	Il-am 	Road, 

Podnur-23,Tamii-NedU. 

K,hamed'$heri"f, 	. 
 &/. A.Kader 	Batchi, 0 

D"iver 	IAI 	Spcciai, 	. 	S  
5.N ;,P 434, 	(lair, R!ad, 
Pidanur-23, iarni.1 Ndu 

• 

 
Nanappa Nn...333 	to 339 	are 

• S/Venkettasuarny Nadu, 	. epplicents in O.f.57/3. 
• Retired Driver 	i- B'-, . 

.Ns. -P 3498, 	6j anal KoJ - 	 • 

• - Street, 	Pdanur-23. • 

• Tarnil 	Nariu.. 

K.:p1aj1ie p an, 
sf. Kuruppanna Goun4er-, 	- 

34f, Retjred. 	i8D':'J', 	- 

V S,N. 	-433, 	Ni.M, 	 . 

Vilangattur, 	K*,dachenall.'ir. 
Erude - 10.. 	

. 

.Pa1ariippan, 

341 
/, 	['larappa.. Ginde., 

Ret1red.,. I Fireman, '6', 	- • 

S1.P 	4312, 	•- 	. 	 - 

!Jellaikattur, 0 

KedachEinallut 	P.O.,, 	- 
•. Thiruchengodu Taluk. 

0. 	

• N,Che11.appa, 	- 	- 	
••• 	. . 	•• 	- 	- 

u' 
S/o 	arappe Counder, 	- Il
Retired., Shunter,  
5. N...9454, Psiampe1a9anI, -• 	- 

Pallipeleyarn, .Er.de-6.- - 

A.Paleriiappan, 
• 5/sAthathappa G.uder, - 	 . 	- 	- 	

0 	•, 	-. 

- 	 - 	 • •0 	• Retired., %ter; . 

- S,W...,.P..7465,- 	N..3O4 	*,  
• Velenkateor, 	•••; 	• 	 - - 

5adachariai1ui, Ero-de-1O, 
•••. 	-P.PPL-ICPNTS. 

- 

. 	 • 



- 

P.Gurusemy, 
Ste PaleniappB Gounder, 
Retired.. Drjve '', 
S,.Nn. P 7160, N10 
L.G.G.S.Colnny, 
Ki11ampe1ayam, £rde-2. 

R.Kumarasamy, 
S. Remaserny Gounder, 
Retired., Shunter Lcc.o, 
S.No.P 6315, 

v.indenelyam, 
Alampelayam p.n%• 
via., Erode. 

G.Semuel Durai Sey, 

346. 5/rD Gnanadurej, 
Retired., Driver !!?, 
Spi. S.No. P 3107, 32 
Upstair 4th CrcsF Roec, 
Paramasivapurarn,. Llqjdi.-i •€i. 

V,Sengodan, 
S/n l'elappa Go'jrier, 
Retired... Shuntr/Loco, 
S,No P 35109  Vilan'kaltur, 
DJ'e.54. Pulàpalaysm P.O., 
Kadechanur (Villaqe). 

C. Nachimuthu, 
S/c ChellaDpa [nur.re, 

' Retired., Shunter, 
S.Wo.P 4384, Pnclapa1ev'n Psf;  
Kadachenellur, PalipalayLni, 
Erocle-6. 

• • 
	T.S.Alitnoideeri, 

349. S/c T.J.Shir'uddin 
R.tired.., Driver 
Spi. S.No. P 3260, 
47. T.J.Shirfuddin Street, 
Sastri Nagar., 
Neer Railway ,  Cslony, 
Erode-2. .. 

\I.N.Ramankutty Nair, 

	

350. 	/0 V.Nrayanan Nair, 
Retired., Driver tr.t, 
.S.No. p 2310, Puehpelaya, 

fl'J( 	V.I,l1adevsn, 
' 35 	/o'VcRNarayaria lyor, 

Retiai 	Guard ' 	Spi., 
N. 1/780, 

0iKpathy P.0., 
0, TLthy, P81.et -. 

S1.No 0 340 to 349are 
applicants in 0.A.50. 

PP.IC.ANTS 



.,46.. 
r /,, flrr..0 - '. 

.1 	Retird.,, Driver lB, 
352 	So. P 5287, 

Kurungad HQUSe, 
Maruthe Tad, PaIghat. 

Krishnan, 
5/o P.Trumughan, Retired., 
Driver 181, S.N. p 9449, 
Chjna'th Husê, Kvi1ped 
P.O., Paighat-i7,- 

P.SukuTErn Nir, 
354 	SI0 P.Senkare 1e.no , 

Retired., Dsst. Gts", 
S.Na..15394 9  Palakkott Housi, 
Thenur via. Peru, 
Paghat-67 616. 

P.Govindar, 
S/o P.Sarkera lieriort, 
?thtired., Guard 
SsNe2024, Srive1ran, 
H.Nc'.11./33, Indire!:. 
Ka11p'i11y, Paicjhst-5. 

- 

R.Nary3!an, 
356i 	S/a V.Raman, Retired., 

Driver t:l, SNe. P 5847 
Chend:ika i'Jiiayam, 
KOrathodi, 
K.a J L,  k a6kunnarl, 
Pélghat-678 005. 

N.Velukutty, 

357 	
NarayanastLiamy 

Retired., Driver 
S.N.PTJ 10113, 
mba1aparambu, 
Near Iladrassa, 
Kavilpad, Palghat.-17. 

T.Velayudhan, 
S/n Theethy, Retired., 
Guard'Ct, S.Nu 4  16223 9  
Dcvi Badan, Pottakulam)  
Kavilpad P.O., Pa1rhat1 

1. Visuanahan, 
S/o Kuhhna.i, Retired., 
Loco Shunter, 
S.1o. p 5184, 
Ve11akd, .Ktii1pd, 
Peigh at-I 7. 

V.Vasu, S/a Ve1yudhan, 
Retired., Driver 
S.N. P 3164, Chendrasoudhem, 

,,,Tannissery. Pa1çhat. 

35F3. 

35 

361 
... 	PLICPNTS. 

.... Csntd./- 



.. 47 .. 

V.Me1havan, 
s7. Ueliyudhan, 
Retired., Drh'er tBI, 

S.N. P 94 	Rhendra 
Sadanam, Ilelépuram, 
1lavekkct, pin 679 002, 
Paighat. 

T V .Velayudhan, 
sf0 P.\Jeeran, Reir., 
Guard 1 81 . S.No.685, 
Thurk.ad Ho'jse, P.O. 
Perunj.ttukur issi. 
Paighet. 

J.5ivararzan Neir,  
33• 	5,/c K.Kesevan Neir, 

Retired., Guard 
S.No.5852, 72/A, 
Instrurrtentat:iDn Icn ship 
P.O. Kanjkode Uest, 
Paighat. 

S, 'Jeer ar gh av an, 
364. 	S/U P,Siricjaran 

Guard 'A', 5,N.14522, 
H Ni. H-2, Housing Uflit, 
Karemadai Road, 
Mettupe yar, 
Pln-641 301, Tamil Nad. 

1kNarayanan Nair, 
365 	Thavitta I;er, 

Retired., ijee1 Asst. 
S,No.P 9444, 
fluJlakkara Hnuse, 
Puduppaniyaram p.3., 
Palghat-671 733. 

K.K.Suamania lyar, 
5/.K.S.Kuihna Iyer, 
Retired., Guard. 'e', 
S.Nr1149, N8.3/1261  

L.PJ.Puram Village, 
Paighat. 

P. Balakrishn;an, 
S/i .Ukkanda.Leriei', 
Retired., Mail Guard, 

F-tar ivas, 
/ \1 KB11eku6ngare, 

p 	Pe1kkBd-67C :o. 
" 	- - \\ ' 

	

( 	T.. A.Ku;aran -. 
T.,jkuttan 

Rejrcd? iDrjver tJt 
436  

ThothUanga1 House, te1epurarn, 

	

\ 	 lvakko, 
?lqht-2. P.PLICANTS. 

.Ccnt./— 

J 



R.Pararnasiva Menon, 

369. 	S/M,N.Rarnan Menon 
Retired., Drijar P Spi., 
S.Nc, P 4684, 
Sb! vesilem Madathi]. Ho'jsc, 
"enakkara P.O. 
Ns.rani, Palqh€.t-4. 

t'.Thenkaraj, 

37r, /c S.Punran, Retired., 
Driver tt Spi.,  
S.Ns. P 2760, ?5  N, 
Behird Ram Theotre, 
P. 0 .Suiamanga1am, 
Salem - 636 005. 

I 1Ramakrishnan, 
S/a A,ppu, RetireS., 

37t. Guardtt Spi., 
S. No . 6906, 
Remanchenat HrDuse, 
19 / 360, est akkra7  
Paighet - 678 001. 

3 72. 

373. 

 

 

C.GopelaKrshnan Nair, 
S/s 'V.I1adhevar Na,  r, 
Retired, Driver 	Spi. 
SNç. P 6440, 
Cherukarorishr.z N13, 
P.J.Rannedi, Peighat, 
Pit) - 	'P 't 

S,Ssuriraj an, 
S/c T.K.Sundararajalu, 
Reti:ed1,, Driver 'I 
Special, S.Nr. P 23279  
233/Vinayekarkoil Street, 
Nadarmedu, Erv'de-638 002. 

K. randur3ngan, 
S/c, I'L.rKasthuri Naidu, 
Retired., Driver 'A 1  Spi. 
S,No,P 2902, 17/4, 

mmamandam Roed, 
Srirangam-620 006. 

V.G.Veerasamy, 
S/s Goviriclasamy Pillal V., 
Refired, D'jver 1 R' 
5.Ns. P 1841, 48/2. 
Subbaiah Street, 
&angliadepur am, 
Tjruchj-620 001. 

S1.r.c,35o to 72 are 
pL'TJIicants in 0J.59/9 3, 

3 .  
V • S it hen, 

6. S/c Vaiadrri, Retirea., 
Driver 	S,Nc, 1775, 
D.1'Jra24, Jeevanda Street, 
Pcondurai Rued, Er'de-2. 0 APPLICPWTS 

. . .fpntd./- 



brrokiaserny, 
3713. 	S/ô J.Aru1anancam, 

Retired., Cüerri A' 
S.Ni, 5253, 12, 
Kemarajer Street, 
Nadar Medu, 
Vineyakar Koil, Ersde-2, 

M,fleiiqasamy, 

379 	S/ô C,Munie -i. Fetlrec.. 
Driver 'A', pl. 
S.No. PTJ 13449, 21, 
Golden Street, 
Thangavil alias Mun.i'y Po, 
Dhar'repuri.-636 702. 

In, 

K4 llunusamy Neidu, 

	

380. 	5/, C.Krishnasarny Naidu, 
Retired., Driver tCt 
.PFG. '8' 	1.Ns. r 61, 
D 5, Kallyarma Gourider Thittam, 
7erunduri Read, Erccie. 

P.D.aniel 3ayara, 

	

3131. 	$/. Paul Pillay, Retired., 
Driver 'B', s.w,,r 6441, 
No.400 B Railuaj Col.ny. 

* .Planic kern, 
382. 	S/c r1.Anarnuthu Naicker, 

Retired., Driver 'A' Spl. 
S.NOa P 29011  22/26, 
Chinnd f1eriernrnan Koil Street, 
Karungel relayem, Eride-13. 

R.Porgiannen, 
33. ,_SL :niasamy G.under, 

S 	
00'

hunteL, 
- J-74, 0 • N,. 3/69, 

Ii ' ( RJ.J 1a•LlC1_, Cevery 
( Edc-650U7, 's( 

\• 

ütJu,my, Reied., 
Driver Ct , SN.P 3151, .,•/ 
;]rcNXvas, 4

I390
agart 

h:-trnrnap a! ayem, Salem.. 

S •Nc.373 to 383 are 
applicants in OJi.60/93. 

APPLICANTS. 
.Coritd,/— 



• 	 ,, 50 , 

G.KenniFT, 
5/. Ccin1arejelU Npidu, 

	

385. 	Retired., Drivr 
51141 .Nu. F 3042, 
Nci.420 K, Reiluy C1ny, 
Erodo-2. 

R,Renyasarny, 

	

3E6. 	S/i Remasemy, Retired, 
Driver 'C', 
S,N.. PTJ 10238 9  
K&1Ingrayar P:1yr, 
Fudur Bhvani c'ost, 
jie Erode-638 301 

• 	K.G.vthdafl, 

	

387. 	S/c' Kandha Counder, Re.i.J ;  

Driver 1B 	S,Nc. '  
N..102 C Type RaiiJi'Y i1c'r':', 
E'rode—. 

G,NarayanSamY, 

318.1

GoinclarajalY 
Retie'i., Shunting Driver, 
S.N.PTJ 10503, 3R1. 
NadarMedtJ, Prondu:3i ori, 

Erade-2. 

K. \JarecTharejafl, 

	

385 	
5/. Kruppan, Retired., 
Guard '' 5.N,2122, 
ThirumurUgafl Street, 
estri Nager, fede 

. V,rjunen, 

	

390 	
\jenketaChelam, Retired., 

? 	Guard '' S,N..12438, 
381  NarnesivaYem tree', 
K.11empalayam, Erode-2. 

1,tiunisuamy, S/c iuthu, 
Retired,, Driver special, 
S.No. P 9389, M/52, 

• 	 E.\i,R.Periyar Nagar, 
Erade, 

N.rluthusarny, 

352, 5/P 
ella7pa Gounder, 

Reired, t:.ver SB', 
S,No.80851  

Gdappalli, Cauver R.S. 
Erode. 

P.Visuthfl, 

393, 5/9 S,Pale'iVelU, Retirad., 
Guard 1A 1, Spi., 
S,Nc.7620, 324 'E3', 
Old Reilucy C,lcny, 
Raj1uy Coisny Prztp 
Erode-2. 

	PLICAtiTS. 
.Contl./— 



., 	51. 	•, 
R.Venkataswamy, 	. . 

394 .  5/0 R.Remakrihna Neidu, 
RetrE"i., Driver 	'A 
Spl.S.No, P 2852 
126, 0 Railway, Cgioy, 
Erode-2. 

M.thinnappan, 

'• 
Sir 	Muthi'samy CorJfldEl', 
Retired,, Shuner, 
u.N.. 	P 6965, 
Odappalli, 	I UcI 317 
Cauvery R.S.., 	E.7. 

K.Chennimalai, 

396 • 
S/1 Kuppnnan 	Reti.ri. 
Sh'nter 'B', Us. P. 	34941  
Nethaji 	atieet, 
Kè.1empalayam, 	Erod:-.. 

KS.Abdu1 Sathar, 

'' S/p A.Khoder Sharie?f, 
Retired. 	Driver 
S.No. 	1207;  16 	74, 
Ambedkar Streat, 
Sestri Nagar, E.ode-2. 

• M*Chinna 6vindan, 
• . 	/.Muthuaamy, Retired, 

Guard 	'A' SpI., 
S.No.672, 
Hcusirq Unit, Sampath NaDar.  
Erode-li, 

ta 
: 	f'.Kannen, S/c R,A.Hammantha Gounder, 

39 	Retired., Driver 'A', 
5.No. B 13181  26 B, 
Khadoi !lahideen Sahib Street, 
Erode-2, 

N.Rarnasarny S/u 	11a CoLLnUcr, 
400 Retired,, hunter, 

5.Na. ! 4230, No.1/56, 
Puduppalayarr, Kattur, 
1arnpa1ayam. Post. 	 •. 

R.K.Subramaniam, 
W. 	/• R,Kannjah Naidu 

Retir€d,, Driver 	. 
5509, N.3€R, 

Vtaara 5tre't, 

( r 
c( c.Seng&n 

• •c t- 
Re:t.jred.,D 

5:1 1]?, 
Karr R.oa 

'\ 	-E-r&de. / 
V'G - 

a Gounder, 
var, tpI 

.273 
Sukkan Thottain, 

. APPLICANTS. 



,. 52 ,. 

j•> 

:. 403., 
P.Palanieppan, 
S/o Pongia Sounder, 
Retired., Shunter, 
S.rb.4019, 85, Govindampalayam, 
VAiampe1ayam P.O., Erode. 

51.No,384 to 404 are 
applicants in fl..61/93 

K. Nellathambi, 
5/. V.Kumarasamy Retired., 

404. 	Guard, S.No.1572, 
Street, 1arnoai*n, 

...Ercde-e. 

L 

PSKrishn'an, 
S/c Subramarja Iyer, 
R&.tired., Guard 1!I, 
S.No.11723, 1/500, 

'.i..!..Chthapuram P.O., 
;çaLpethy, Pa1çha4.•-678 

S/s 	Appos 

	

>' 	 Driver C •  
.No.14105, Alar1go.ie 

;t 01vakkcit Pa1ght-672,  002. 
. 	• 

Ic Vdney 't) f1e1 
740-H.J.0.'i'1ei.1.,' 
Retired., Driver 191, 

V i"Ne.- w P1 1 0361, 
Ca.vin- Robinson Read, 

.,1ghat-67 014. 

	

_.: 	•.. 	 l..rumughan, 
S/s VAyyapoan, RetircH. 
Iver '8', S.N..2136, 

V 	

V  Praéenth1, Sree Sathya Sai 
Neg.r, Kallekulanqara P.O., 

2 	Piqhat-678 009. 
' 	• V 

R.01aniappan, 
'409. S/a Rangasuamy, Retired CuRrd 

'C' 	S.N.,1791,. 
Shaini Nivas House N. 36/664/1 
1angsd6, 	Olavakkot, 
°alghat-678 002. 

P.Krishnankutty, 
410. 5/a  Cheriathu, Retired,, 

Guard 	'C' 	S.Nc.60931  

.apinjakkr 	House, 
P0. 	Aa].ur, 	via.Lakk.di 

V 	 679 	302. 
V. 	V V •V 

K4/.R anianathan, 
X 	'411 	S/s K.V.Visuanaths Iyer, 

Guard '.A tm  
?SNr .1 3,562, V2/1 37, 

P.0, 
.Kalpathv, Paight-6?8 003. APPLICANT S 

,Contd./- 



. 	M.Kris.hnan, 

	

412 	S/t, flayandy, 'Retired., 
Driver''. Sp].., 
S.No. r 1871,. 	• 
'Sal Niva' ThekkepE.rambu 
Puduppeñiyanarn P.O., 
Pelqhet-678 733. 

T.P.8e1akrihnan Nair, 

	

413. 	5/. C.Sekharen Neir, 
Retired,, Guard tAt 
S.No,1052.5, tlouthet. house, 
Iankurlssi P.O., vLe. 
lierkaral, PeiQhat-67C67!. 

K.P1.Kunchu, 
414 	,• anicken, Retired,, 

Driver 
S.14.. 	4461, 
Kallingal House, 
Paruthi6ulli P.O.. 
Pai.ghat-678 573, 

P.Reghavs.rkutty, 
5/c, V.Pedrna1-,ahh'n Nsit,. 
Retired., Driver A' Spi. 
S.No, p 6977, 
Sarayl, Pdussery P.O., 
Paigh*it-..678 007, 

V .K.P.rsie;rishr1 i, 

5/o K.Sankeren Nair, 
Retired,, r)rlver 'A 1 , 
..N.,P 7791, Arupuzhe 
Cheruvathur House, Peril 0.0, 
Pelghet-678 612. 

K,P.Krlshnari, 
417 	Sank.aran Nair, Retired,, 

Guard SB', S.No.6766, 
Venketesuara Ii)am 
P.0.Pampedi, Via. Tiruvi1aie, 
Trichur District-690 597. 

K.Vasu, S/c Kunjunny, 
Rtired,, ing,rhu te  '€3', 
SN., P 5301 3*  Venkalathodl, 
Ilelepurém, Oiavkkot P.O., 
Pe1qhat-673 002. 
...r.. 
Kopp.n., 

,rr-e.\: 
5NP2 

karen 
z 	fKaIkannj 
0' 	Ciieger. 

rr 
.\ 

\. 	 /1 
(2 	I. 

.5/c Reman, 
river ipc, 

nath House, 
U., NS.S.Engg. 
ighat-678 008, .. -APPLICANTS. 

. . ,Cont.d. I- 

I 



420. 

421, 

422. 

 

 

 

 

. 54 .. 

K.Belakrjshnan Neir, 
S/o T.Govinden Nair, DrivQr 
'B, S.No,P 749, 
Thekkumcherod P.O., 
'Jadakkurn 'langalam, 
vie. ntteppelem, Paighet Dist. 

P.K.Ramachendran, S/a Kannar, 
Retired,, Guard tAt 
S.iJ0., 7192, Alangod House;  
Olavakkot, Palghat-67 0 

K.6alati, S/o Kanrer., 
Retired., Guard 'A 
SI.612I, Sri Narayenjj 
Nilayem, Alangod, 
Olavakkot P.O., Paighaf - 

678 002. 

C.Krishnan, S/O Chupr. 
Retired Asst, Guard. 
S.No.6333, Kalathi1j 
Alangodé, Oleekkot P.O., 
Palghat-678 002. 

R.Krishnan, S.No.G76if  
Asst, Guard., Rarnclan, 
Krishna N1va, Alangod, 
Olavakkot P.O., Ppjgpf •  

C.J.Coelho, 5/0 F.Coelho, 
Retir, Guard tA! Sp 
S.NcI4493, Chinnmma1 Stet, 
Noorabad, 1odanur-641 023, 
Coimbetore Dist. 

K.Dhanashu, 
s/ K.IVhK.Gengaiya, Retired 
Driver 'A' S,No,P 6804, 
I47/ Anthonipuram P.O. 
Suremanga1am...635 005 
Salem. 

427. 
K.Ileyan S/a Kandu, 
Retired, Guard(B), 
S.No.1218, Kozhan.gottil House, 
At,iirked, P.O.Gandhjsova Sadan, 
Perur, Plhat, 

51.No.405 to 427 are 
applicants in 0.k.62/93, 

R.Laxrna,an, S/c ErC.Rnosay 
4a1du, Retired., Shunter 

42e 	!iesel, S,No.9514 
No.5, Këersikara Street:  
Erode-I. ,, APPLICANTS 

.Contd,/_ 



,. 55 ., 

NSengodari, 
429. S/o Nanjeppa Counder, 

Retired. Shunter, 
Loco, S.No. F 5250, 
East Thot ipaleyam, 
Door No.431,Kadachanur U11189r3 

Pallipelayam-. 

V,Perumal I, 

430 	Venkatasamy NAIdU, 
Retired, toods Driver)  
S,Nu. U 12. DNo.91 C, 
Leighbazeer, Surémangaiim 
Main Road, Salem-4 

- 	\i.Kumarasamy, Sb Je1app 

431. 	Gounder, Retired, Shnt:r3 t , 
S.No. P 4433, No.119 
Alampalaysm Post, F.rryic6, 

5.Velappan, S/o Ser.ncda 

432 	Gounder, Retired, Shrr'-e/ 
Locc, S.t'h, P4292 9  7/-u, 
Puliamarathu House, 
Gsvir.dahpal8yam 2  
lafflpalayam P.C., Erod-3. 

P.Kolandai Gd:under, 

433• 	S/O PalEini fctindcr, Retircd., 
Fireman Pf 3,No.P 562, 

Ndáriudu, rodt3-2. 

,Sangoda Gounder, 

434, 	5/c Ilarimuthu tounder, 
Retired., Fireman P, 
&.No.P 5041, Alempa.ayam, 
Pudupaleyam, Pariakdu, 
Pallipeleyam, Erode-6. 

S.Veredharaje Mudaliar, 
435• 	Sb  Sundar Mudaliar, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 9  104/0 
Railway Colony, Erode-2. 

- 
Sengoda Gounder, 
/ -.--,. 

43/rjpaflre Gounder, 
// 	R-etrd"Driver ICt, 

S?Np. 	N78, No.15 ( Ty 

,( 	luayCoony, E:oia-2. 
U 

RMiinis4'rn 
7 

\'\ 	S.No,1-'G5 
\ 	rode-2 J 

, S/o Rsmaamy 1.!aidu 
sst. Guard, 
351  Rejj1s Stet., 

1 APPLICANTS 
,.Cnntd./- 



/ 

438. 

 

 

H 441. 

442, 

443. 

 

 

.. 56 .. 

P.N.Balekriehnan Nair, 
S/dRemen Pilla.., Retired., 
Guard, '.No.6966, 
flengaleth douse, 
Nedungottor, Shoramur, 
Pin-579 121, 

S 
Nerayanan, 

K.Unneman, Retired.,
DrivertAt, S.No.925, 
Karamenna H3Jse, 
Vedane'nkurus'ei, P.O., 
Vadenam Rurussi, via. 
Shoranur-1 

N.Chinnan, S/d Ramart, 
Retired.,.bsst. Gud, 
S.No.70400  Menichithàdl HOL9e. 
Nedungotur, Sh.repur-i., 

T.Velukutt'y, S/c T.rayarar. 
'Retired., Driver B1. 
S.N.,P 5775, Thuvakkttt). 
House, Nédungottc'r, 
Shorenur-.1, PaIghet Citric.. 

K.V..Gopinethan, 5/c Kurreren, 	51,,No.428 to 442 are 
Retired., Asst. Guarc, 	 pts in O.f.63/93 
S.No.1 5447, Kallozhi Vattathdi 
Ho.ue, PeuthiprR, Shoras'r - 

679 121. 

R.Balareman, 
S/a K.Rejamennar Naidu, 
Retired., Driver tAt Special, 
S.No,P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V Achuthan, 
S/o Venketaranan, Retired., 
Driver tAt, S.No.8221, 
Railway Cnlony, Erode. 

C.T.Hewett S/c A.1.!-euett, 
Retired,, Driver tAt SpecIal, 
S.No. p 29421, 2.78-H-T'pe, 
Railway Colony, Erode- 

638 002. 

M.Chellappan, 
44, 	S/a .1'luthusamv Gounder, 

Retired, Drivert8t 
S.No.P 5774, 31, 
Thiruchengaodu Road, 
Pellipalayern, Erode, APPLICANTS. 

,Contd,/- 



IS 57 • 

D.D,Rozario, 

4/ 	Sb P.D.,Rozaio, 
"''' 	Retired., Drivqr IAI 

Specia.., S.No.P 3029, 
30 A P  Sastri. Nagar, 
Erode. 

K.-Marimuthu, 
S/c Karuppanne Courider, 

448. 	Rtired, Driver 1 P.1 , 
S,tio. P 53331 	36, 
KasipalE,yIr, a, 
Pnnadurai 5trt, Eroc. 

K..Palaniappen, 

44 g. ' 	/O Karuppannan, fletjre.,, c. 
 Assistant Guard, S,Nb.?E65,. 

9 Sadayen Palcyam .Road. 
- .SasthriNagar, Erode. 

V.Ramesarny, 

450 	
S/o Velappe Gthurdr, 
Retired., Loco ShuntPF 
S.No.4919, Pallipalayeni, 
Alampelajem,P.O,. • E'rie, 

P. Kand asemy, 

451 	5/3 aramaSi'ja Gounder, 
Retirea.., Shunter, 
SNo.,P 9405, NL.422, 
lampalyarn, .Pallipa).ey8m, 
Erode. 

C.Palaniappari, 

452. 

	

	Chinnathambi, Retired., 
Shunter, S.No.4379 9  
East Thollipaleyam, 
S.P.6.11ill Colony, 
Erode. 

M.Dakshinarnoorthy, 

453, 	S/c Flanickem, Reti:U., 
Driver 'B's 	p 95119  
Kumaramanqelem P.O., 
Thuthiputtu Pi.-635 811. 
Ambur (N..A.Djst). 

N.Belakrishnan, 
454. 	&/o 11,Narasimhan Retired.., 

/ ( 

	

	
f1adras.-600 

G.Ch'1lIpian, 
S/o Jp1en,. Retired.,. 

' 	-zcAa1/Guard,. S.No.14373, 
1iffii Lbnin Street, 

Railwa,' Co1or' P.O. 
••. APPLICANTS 
... .Contd.j— 
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P.S.Sanjeeve Rao, 
S/o P.N,Sarvothne Rae, 
Retired7, Guard '' Specie.1, 
5No.125221P  8.301  
Housing Unit, Periya' Nagar, 
Erode-636 001. 

Ik.SJbdul Jabbar, 
Since deceased by Legal Repr9sentetive, 
Smt.Heerajan, 67, 
Kovalam Street, Teachers Criy. 
ERODE — Il. 

 

459.. 

460. 

4 6t. 

462. 

463 

R. Nerasinihar,  
S/o N.Rengasamy Nidu, 
Retired., Driver 
S,F!D. P6978, Shastri Nqar, 
Kamaraj Street, Erode. 

R .Thangevelu, 
S/o P.Rengcserny, RetiIEd,, 
Guard 'i', 
498, Pgrahara Stret. 
Erode-638 001. 

K. Paleniaopen, 
S/c' Kendappa Gounder, 
Retired., Driver '5', 
S.No. PTJ 10070, Or.No.10/11S. 
KR-PD Road, Kprunkern Maclu, 
Pallipa)eyeni, Eroue-.638 0&. 

.JarnE3, /3 J.rn!isu,' i11ci, 
Retired., Driver I' Spl,  
S.No. P 2819 9  /13 Jae' 
Rangath Palayem Post, 
Erode-638 009. 

F.Karuppannan, 
S/n fppji Gounder, Retired., 
Shunter, S.No. p 5121 2  
Odapplli, Pallipelayam, 
Erode-6. 

N.Sengodan, S/c NalIa Gounder, 
Retired., Shunter, S.No. P 5295 9  
East TholJLiya Palcyam, 
Kedachanallur Post, 
Erode-6. 

4560  

 

51.Nos.443 to 463 are 
applicants in O..64/93 

PPLICNT5 

.Contd./— 



- 

C 
' S  

S  K.K.Krishna Iyer, 
 K.Krjahna .Iyer, 

Guard/A Spi, Retired., 
S,No.13745, 	Chembe.i Village 
P.O., 	K.tteyi, 	Palakkad, 
pin 678 572.. 

,Veemban, 
 5/a  11.Nakelan, Retired., 

Lco Shunter,. S.N.P 5329, 
ilullathodY House, 

'Kott.y • KarianodE,P.0 
Palekkad Distriit. 

C,Gngadharafl Nair, 
5/0 K.Kunhen Nambiar, 

Gu3:, Retired., 	ssistant 
S.No.1864, 	Lakshmi N1'Jas, 
P.O.PuthiperiY8m, 
Paighat, 	Pin-67 	733e 

• G,Parasurarnafl. 
467. . 5/0 P.Gopai Pil1a., 

Rétited., Driver 	'B1 , 
S,No,P 	3067, 	Saesith. 	t;), 

Reyappafl Street, 	P-.J. 
Thathaflleflgalam, 	1a1ghat 

678 102. 

• C.Narayaflefl, 
5/c A.Che.ncU, Retird., 

468,,  Driver 	S.N.P 7479 9  

'Leela NiVRS's 	P0. 
Puduppiyaram, 
Palghat-678 733. 

.K,Reghavafl, 
S/o 1l.Krlshnafl, 

	

469. 	RetIred., Driver A' 
Splo SNo. p 24009  
Mullarithodi House, 
Karimgode, p..0. 
(Kottayi, Pa1ghat-67 572). 

P.K.Sivasafl(ar8fl, 

	

47r. 	s/o P.C.Krishflafl, Retired., 
Guard, 5.No.141080  
Puthukulaflgara, 

rayafla House, 
642. 

17 ' 

o 

z 	Jd Ka 

\\ 

... APPLICANTS 
...Contd.t— 

rem, 
thy Pillai, 
uard 5.,No.14117, 

road, La1pet P.0. t., Temil NedL, 



T.R.Unnikrishnan Nambiei, 
472. S/c Reman Nambier, Retired., 

Guerd 1B'rn 5.Ni.9791, 
Abhi1sh, Ravipurarn , 
Kochi-1 it 

H K.U.5arasjathi Amma., 
473.U/c Late K.Balakrishre fenon, 

Retired., Driver, 
S,NoP 3512, Kallazhi House, 
Puclussery, Cheruthuruth'.. 

A.Kunhikrishnei 
474. S/o P.K.Sankaran Nsirr j  

Retired., 'A' Grads UiJd, 
5.N..9615, Krishna, \Jihar 
Peruthipullit  Paighat. 

475 A.arimuthu, 
S/u M .Pngamuthu Naick2r, 
Retired, 1Pt Spi., 
S,No P 35741  i0, 
Dhenalakshmi I118i, 
Kumaran Street, 
Kavungal Pa].ayam, 	oio-3. 

476k 11,Natcsan, 
s/o Iluthusarny •Gounder 
Retired, Driver 'A 
S.N.. P 4369, P.C. 1612, 
I.C.Poltce Quarters, 
Dhallcdncihiri 
Pondicherry. 

477. G.KJbdu1 Sathat, 
S/a G.Khader Badsha Sahib, 
Retired Guard tP l  Spi. 
5 0 N.. 11786, 17 Syed 
Jalal Khan Street, Fort, 
Salem, Pin 636 001. 

478, R,Ramasamy, 
5/eChinnakesavan,: Retired., 
Driver I&A 5.No. j/ii 1297, 
176, MendBpe Veethi, 
Erode—I. 

479,. M,Ibrahim Khn, 
S/a E. Iviohamed Khan, 
Retjr'd., Driver ', 
S.Nu. P 3028, L 24, 
Shemehad Manzli, Pereer Nagar, 
Eride-1. 

No 0 464 to 474 	are 
r.p1icant in 0.I.65/93. 

,.. APPLiCANTS 
.,. Contd./ 
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.. 	 : 

4flO. L.Marudappan, 
S/c L_kshmanen, Retired. 

'Dieel.hunter S.IoV851. 

931  ThirU • V.K.Street 
Kollampalayam,'rode-2. 

481, G.David,S/n D.Gabriel, 
Retired., Driver 'A' grade, 
SNo. P 2269 9  223, 
Sasthri Nagar, Sda 
Paleyam Road, £rode--2. 

C.Subrananien, 
S/o A Chinneppen, 
Retired., Guard 
Spi., S.No, 12327, Plot 31 
16th Averue, Gan6 Nagr, 
Ambethur, Medra600 03'3. 

C.rckiasarny, 
5/0 P.Chinnappan, P.ctird. )  
Driv3r A' 5.No. P 295, 
D.No.77, New Stree', 
Eroe—l. 

484. K.Palaniappari, 
S/e Kappa Cunder, 
Retired.,Driver 'A1  
S.Nr. P '7 682. 
Alava Gounder Kdu, 
ManienJr, Salem—lU. 

415, C.Rengasamy, 
5/. R.Chinnasemy NaId, 
Retired., Driver 1A' Spi. 
S.N. p 2831, 32, 
Gho6sethóttem, Uduria1pet, 
Pjn-.642 126. 

S,kbdul Kareern, 
S/a Sheik Jarnaludeen, 
Retired., Driver '' Sçl. 
S.No. p 28251  30 Burrah 
Sahile'Street, Mount Road, 
Madras-2. 

R,N.Govindarejalu, 	• 	Sl,,No.475 to 487 are 
S/c R.Narayanasamy Naidu, 	applicants in 13J.66/93. 
ftet4red., Driver 'A'. Spl.2 

4661, 51 Nrrt.h  
Tib'4nam, Kumbkonam, 

'. P1n—S12\03. 

'- p88.)Rajanr1Lckam, 
'fo  L 

a 
 J.t.Anthonysamy, 

teA.j'Driver '13', 
S.NoP/)(105, D.Nc.61  

Pillayar Ko11. • 	
• ,•,. APPLICANTS. 

..bCc*ntd. 
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439 Ka ni.ril, 
U'r je K.Sinoodan 
Retired., Driver 'P Spi. 
S,No, P 68262  
Flaligai Natesafl Stores, 
Nader Iledu, Poonthurei Road, 
Erode. 

A.yalakshmi, 
U,'o Late P.ngamuthu, 
Retirede r  Driver 'Fi', 
S.No.P 204, Nr.27. 
Pilliyar Koil Street, 
Sangliandapuram, 
Tiruchireppalli. 

G.hilaridam, 
U/o Late T.GoV1fld3, Rtirc1., 
Driver '' Spi., 	46E5, 
No%74, Vandikatsrthottarn, 
Kol]ampalayafli, Ei08-'2. 

R.1aya, U/n Late V. 
Remalingarn, Retired., 
Driver I4  
5,N. F 3789, ED 2E 
tHI Typ, Railway Colony, 
Erode. 

Dhanalakshmi, 
W/n Lt S,K.Svap1Eks', 
Retired., Driver 
Spi. S.No,P 2895, 
ED 352 B, Railway Colony P.C., 
Erode. 

Parvathi &akthivel, 
U/n Late M. Sakthivel, Retired., 
Diesel Assi.stontt  
S,No. 3/t1 6481  422 H 
Railway Colony, Erode. 

495 	Nallarnmal, 
W/o Late C,Tholasiappefl, 
Retired., Driver tCt, 
S.No, p 65791  29, 
Kumaran Street, 
Kollampalayaifl, Erode. 

496. K,Lakshrni, 
U/0 Late K,Raja, R€tired, 
Driver tC'I, S,No, 'I 22, 
212 F Railway Colony, 

j Erode, 
S .. APPLICPNTS. 

.Contd./— 
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497, Sampoornam, 
U!/o Late Prumughern, 
Retired,, Driver 'A', 

J/1l 8182 
ED 194 D. Railway Colonj, 
Erode, 

498. S.6eea Bai 
W/ü Latl te M,anesan, 
Driver 'A' Spi., 
S.No. p 2894, D.N.16, 
Lenin Street Church Neri.., 
Railway Colony P.7., 
Erode1 

499, Papp, 
'/' Late K.Krjshnan, 
Retired., Driver "Cl 
S.No, p 
[looppanar Street. 
Old Süramangalin, 
Sqlem-636 005. 

Pe[l.Afokiaamy, 
S/c R.fluthu, Reti:od,, 
Driver t.4! 
S.,No, p 17180 No,752, 
5th [lain, 8th Cross, 
Il..C.Layouf, Vijayanegar, 
Bangelnre-40. 

•N.Ilarappa Dasary, 
S/c Narayene Dasary 
Fetired., Driver 18T, 

S:NP 9083t V3/48, 
Peria Vëc1aqampatti, 
VIe.,, Danishpet R.S., 
Oma.ur T-.X., Salem District. 

1Nc,4S8 to 499 are 
ppLicEnt in O.A,67/93. 

502, Pushpavalli, 
U/o Late U.R.Veiuemv; Retired.., 
Diesel Assistant, 
5.w, J/t1 1242, D.Nc.64, 
Thvooce Street, 
Kollampelayem, Erode-2. 

503. [l.Kannian 

cJ A' 

f7 	
B 

	

/ 	 Driver 	, 

'r" S, D.No,i F/3 
( ç—% se~rVid man Colony. 

	

1J 	\Usiajm, TrLppur. 

vo*504. 	ntony, 
° /KfZIPa-u, Re+ired,, 

Guap(c', 	Spi., S,No. 15212, 
' 	 - Clony,  
'j1airlands, 

Salem-636 016. ••• APLICANTS 
.Co'td. I- 



505 ; 
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.Krishneswamy Naidu, 
S/e N.Arumenatha Neidu. 
Re.kred., Spl. Grade Guard, 
S.No.14310, Kendampathy Pe't, 
Salem-636 005, 

P. K.Sulschana, 
W/n K.C1.Peramsw6ran, 
Retired., Driver 'C', 
5,NOaP 4800, ED 397 8, 
Railwy Colony P.O., 
Era de-2, 

P 	.R amen, 
S/s A..Paththorane Iyr, 
Retired.., Guard 1 8 1 , 

S.Nt.15243, Dhsnalakshmi. !ln, 
Upstairs, Near Temple 
Subramania Naar, alen-S, 

K.S.George, 
.S/o K,Simpson, Retired,, 
Pa.senger Guard, 
S.No.13413, Pjt Na.42.-
House N.,157 A, 
Th.rujakavsr:danur, 
Salem-636 005. 

R,Venketeurarn, 
5!0 N.,RRmMnirthsm, Reird, 
Guard .!A', 5.No, 15850. 
5/137, rdhk N.j:-
Jagirmmepaleyam P.O., 
Selem-5, 

511. C.Iongia Gounder, 
5/a  Chinneppa Gounder, 
Retired., Luco Shunter, 
S.N... P 4374, Paris ilottur, 
JagirAmmapalayam P.0., 
Salem-2. 

K.S,Somasundaram, 
S/a K.K.Subha Rathinam Iyer, 
Retired Uuard 'P' Spi, 
S,N.,67111  No,75, 
Vinsyakar Koil 3rd Street, 
rloolapalayam, Erode-2. 

Julie, w/o Late S.8acjgye.carny, 
Retired. Driver 'A Sp' 
S.'m.P 3261, 3/1 South UI<Kedm, 
Coimbatore 

K.Kandasemy, Sb 	Ka11!ppar;ner, 
Retired,, Pssistent Guard, 
S,No,16100  Odaikiriethuputhur, 
Ramadevam P.O., Ramadevan Village, 
via,Kandanpelayain, Namakksl Taluk, 
Salem District. ...., APPLICANTS 

ntd. . . ..Co/— 
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S,Kosplai Chandra, 
.u/o T.S.Sw3njflathafl (late), 
Retired.,.Guard 'A' Spi., 
S.Na.7619, ED 353 P, 
Rai1uy Colony P.O., 
Erode-2, 

?.Alamelu, 
U/n Lete M.Falaniappan, 
Retired., Driver '' 
Spi. S,No,P 2893, B 1P 
JeevaNcr, Rengampe'.a\'arr: 
Erode-s. 

C.V.Narayanan, 
S/o C.J.Krishnan, fletird., 
Guard TA' .S1No.3283, 
Mythri, South 3ezar, 
Payyennur. 	 - 

Smt. R.K.Parvathi, 
W/o Late K.S.Rang8sai 
Retired., Guard 'A' pL 
.S,No. EA 1124, Elayo tre, 
Subramanici Nger, Salem. 

si;. V.Regupathy, 
S/c S,VT ravel, Retired., 
Driver 	Spi., 
Kannan Nagar, V.O.C.NRQCr 
Post, Thnjavcr-613 007, 

R.fvlahaboobkhafl. 
S/c A.Rahimankhan, Recired., 
Driver '' Spi., 
S.No,P 3053, No.82 9  
Rengañagar, Surarnangalam, 
Salem-5, 

11.Chinnu, S/c 11.flechery, 
Retired., Driver 
S.N. P 2815, D.,No,261  

.6th Dharme Wager, 
Suramengal.arn, Salern-5. 

AF%bdul tdahab, 
S/o S.11.Abdul Azeez, 
Retired., Driver TA' Spi., 

3691, No.101, 
,errre1d' Neqar, 
- 	H.i4g

i
w'agar Road, 

( 
\tPifl-636 005. 

cc 
522. K..Yusu? 
° 	S 	Khede'i'iiIiOhidLen, Retired., 

Drivet.iAft, S.No,P 2115, 
\32Neh.ru4treOt, Old 

&aialam, Selern-66 •305, 

:i1No.500 to 517 are 
ppticnts in O.A.68/93 

.APPLICAITS 
, Contd./- 
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523 	11.Ramasany, 
51° Munusamy Retired., 
Shunter(Loco5, S..N..PTJ 10196, 
D.l\o.122, Feryer Stfet- Old 
Surarnengalam, Salem-5. 

524, K.Palani, S/n Kolendei, 
Retired,, Loco Shunter, 
S,No.,P 5256, 5/89 
Anna Nagar, Jagir Arnapelayam 3  
P.O., Salern-636 302. 

K.Govindesany, 
S/c Ken'iasarny Naicker, 
Retired., Loco Shunter, 
?B?, S,No.'P 9477 
D,Ns21, Dh8rmancr 
3rd Street1, Sa1c?m-i. 

K.Ramakrihnan, S/c PKuppa'i, 
Retired., Drier tAt  Sp•, 
SN.P 2164, A /85, 
Lekshumi 111am, Jagir 
mnapa1ayam P.O., 	Iem-2. 

1I.Annameii, 5/0 F. Iliithu, 
Retired., Driver 
S.No, P 5192, 
Pariyev Street, Old 
Suremancelam. Salem-5 

Perlannan S., 

528 	5/0 Sr:er3ryan, 
' First Fireman, S.No.,P 745, 

I 15, Flar±iamn:an .trt1  

Solam Pallem, Salem-S. 

P,Subramani, 
S/n Pa1eni Gounder, Retiredb, 

529. LocShunter 'B', 
SP'Jo. P 7455, i11ér Street, 
Solampallam, alem-5. 

M.Rrumugam 5/. ('1arappa Gondet, 

530 	Retired., hunter 'B', 
5,No. P 8078., A/65 Keel Stroet, 
Arlyagoundar Patti, 
Suremanqalam P.O., a1en-5. 

1.Chellakannu, 
531. 5/0 Munusemy, Retired., 

Loco Shunter SB', 
S,No.P 7946, 8 39;  back if 
the Ran' Theatre, 
Suramnge1am, 
Salem-S, I.. PPLICAIS!TS 

. ,,Contd .1- 

I 
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P.laganethan, 
S/c R.D.Ponniye, Retired 
Driver SAt,  S.N.5551, 
D.No.50, Munléppan Strett, 
Kichipelayem P.O., 
Salem- 5. 

A.Perumal, 
533 	S/o B.Hanuman, Retired., 

Loco Shunter ?BI, 

S I NS, p 8079 1  131 A, 
R.iiwy Colony, 	ao 
Salem- 5. 

R.Amrrasi, 
S/c K.Raman, Reti'r3c., 
Driver 'A' Spi. 
5.No. •PTJ 10057, D,No.F1, 
A Masque Street, 
Old Suramanqelacn, Saler: 
Pjn.-636 005. 

V. Kand asuamy, 
535, 	5/c Vellalys GounJer,  

Reti"ed., Asstt. tUeF1 
5Nj0 7245 Thir'.imaga! r(et, 
D.No;139, Ocdinaickan F-'tt, 
S ale rn-S. 

Ye sod a, 
536. 	W-/s Lecc T.S.SriPivaRr, 

Retired. Driver 'P.' Spi 
5.No, P 1846, 10 Nehru St'eet. 
Old Suracliang1arn, Saicm.. 

Janaki 7hailammal, 
537• 	U/o Late A P.rjunan, Retired., 

Driver t.8T,S,No.P  3080, 
4/248 A, Bharathi Nagar, 
aq1r Ammaplayam P.O., 
Salem-2, 

P.V.Pachamuthu, 
538. 	S/c P.Veiusamy)  Rctired., 

Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayegar Koil 
-Street, P.onthurai Road, 

Er,de-2. 

llht' ol y, 
Gilh 

o 
ly Retired, 

/7 D 	 Spi., 
'( 	S,No4,429O3, 361  

PareiS4tam, Alagepirrn, 
6Salen-1j6. 

- 	R.VenW tesan, 
\54'.S-/s.h.Rengasay Retired.., 

0-G.4%r tAt Spl., IWo. P 3052, 
It No.8/2, lInd Cross Street,. 
rithiiipakkam, Ambathoor, 

.Madras-53. 

1j,Nr.5-18 to 537 are 
applicants in O.-. 
No.69/93. 

,•, APPLICANTS 
.Cotd. I-. 



R.Thirurnalei, 
Re'Dreserlted by Lok8nayaki 
as Guardian, 
5/o R.Rengasamy Naidu, 
Retired., Driver tAt Spi. 
5.N. P 2664, 2 A North 
\iellalei $treet, 
Pandemarigalem, WorivBr, 
Truchy-620 003. 

M.rithonv, 
Vis L.h3iairrut'-iu 
Retired., Driver 'A

, 
 

Spi. S.No.3030 9  Nu 310, 
Netaji Road, Marapalarn, 
Erode-2 

Savarinayaqatn F., 
S/ô Prok1arn', Recited.,, 
Rs8jst8nt Guard, 
8.Nr). 7122, West 
Mar I a at ha pu r am, 
Dindigal-6. 

5410, 

542 

5430  

I 

to 543 are applicants 
in 0A0Nu.7O/93. 

5440 

5450 

V,Achuthari Nair, 
5/.P,Nar€iynan Nair, 
Retired Guard 'A special, 
S.No.7628 5/1584 t nugrq hI, 
Asokapuram, Ca1t-673 Ct1. 

T • Kunhrsrpn. 
S/rn Narayenan Nambier, 
Retired., Guard IBt 

S,Nu6302, 'Kuttlyil House, 
P,0,fleladI-673 522. 

546 

547, 

54, 

E1.Visuanathar,, 
S/c K.Bclakrishnan Nair, 
Retired., Guard tAt Spi. 
S,Nc.151641  H.No.1/4599, 
"Asuathi East Nadakavu, 
Cal icut-6. 

T.P.Padmanabhan. Nair, 
5/c T.V.Appu Nair, Retired.., 
Guard tAt,  S.No,19371  

Usha MaiSdir, P..0.Ilankavu, 
CaIjcut-673 007. 

K.Krishnankutty Nair, 
5/c Unnichathan Nair, 
Retired,, Guard T81 

S.N..1502 9  Vadakkeyil 
P.O. M.I,E.KunremancaLm, 
Cal icut, APPLICANTS 

.Contd,/- 

f. 
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J.Rehevpn Nair, 

549. 	
5/c. Giden Nair, 
Retired., Brakesmen, 
&,Nc.3024, Raghve Nives, 
Chiranangelarn, P • 0. Neduve, 
Perappenangedi, Maleber. 

IJ • K. Bhe sk at' an, 
5/n U.K.'iclu, ReLired., 
6uard 'Pa' Spi., S.NO.'i62', 
tirpekendy House, 

—5'6 302. 

K.C.G-vinden Nair, 
551, 	S/s;C.Raman Nair, Retr•i?d.. 

Driver 'B', 5N1  1186, 
Edaveth House, 
P.0,Tha1Eklath'jr, 
Caljctjt - 573 317. 

K. r.herdukutt 
S/c K.Chekku Retrc,1 552. 	Asst.Guaic, 
Koyirnkandy Hcusc, 
P.0.Elgthur, Ce11LU'.- 

673 3U. 

T.Subrrr-,ian, 
S/o PJuden, Hetrei., 5530 	Guard 'A S.N. GP .5881  
Neni:kem Houc, 
Near Water Tenk 
P.O.PuLtiiyet', :ali.t- 

673 C04. 

K.K.Pararneswaran Nai, 
S/c P. K. E..3wareri Nir, 
Retiree., Brakesman, 
S.Nr.1466, Kulange:, 
P.0.Lakkidi, Pelgh. 

A.Rchuthen, 
5/c N.Koudan Nejr. 
Retired., Guard 
S.Nc. V 144, Srevelseth, 
Mankera P.O., Peghet - 

67$ 613. 

S1.No,544 to 555 are 
applicants in 0.F%.71/93. 

,tesemmel, 
7 _4/SLate C,Solsrnrri, Rc1re1., 

0 

D. S.K.C.Red, 
5u'rnthi Nell Fcei, 
ErddeJ.63B 009 
> 

PV 

 u 	 )4/fl 
/1 

-< jj 

..• APPLJCPa!JTS. 
. . .Contd.f— 



A 

. & 70 ., 

'. K.theppen, 

557 	Retired Shunter 'B.', 
5/c Kalieppe Gounder, 

S,No.P 6453, D,No,110 
Arup'u Melee near, 
peipass Road, 
Poondürai Road, 
E:oe-.2. 

558 	

M.Zulekhebi, 
WI. Late 5.K.Syd 	a tnn, 
Retjred. Driver 'B' 
5,Nc.PI1 1012, L.2681  

Periyér Naer, Hoin 	'tI. 
Er.ode-633 001, 

L S.Prunacalam, 
55 	5/0 A .Subie P..11ei, 

Retired., Guard ljt 

Spi. S.No.89.5, D,Pk,Y7, 
New Street Lena, 
Tr.chirepally, 	 oi.. 

N.P.Ieàivo1u, 
560 	s,.c.niusprt6c,.V/-," 

Driver 'B',  
Nrtchlpeieyam, ,L.Puthur(?.0. 
Erode-638 002. 

I 	C.7asupethy, 
561 	5/o T,Chinnesamy Desiker, 

Retired., Guari 
S.No.12152, 73, Kosemedg Str.et, 
Tiruvennernelsi P.i., 
Tirüvannenelei, NJ'.District, 
Pjn-606 601. 

562 

563k  

564. 

M,H.Abdulrahlman, 
s/, N*harnrned Hussein, 

IAI Retired., Driver 
5.N,r 2294, Mannerku1rn, 
Near Indien OV6iSL3S Bank, 
Tiruchirappally-620 020. 

K. Natchjrnuthu, 
S/o Keruppan, Retired., 
ssistent Guard, 

5.No.7118, Periasamy House, 
Pelemapuram, Five Reed, 
Karur, Tiruchy 01st. 

ri .'J .Peulrej, 
S/o M.Vdheriayajem, 
Guard 181, (Retired), 
S.No,13856, F'rul Ilhun, 
117, Cauvery Naçar, 
Kulitalsi, Tiruchy-53104. ... RPPLICAT5 

.Contd/- 



- 	 - - .".tN 	-" r..--'- -- 	 --:- 	 : 	 •-:.:-.:. 	
- 

., 71 .. 

K.M .Devanathar, 
Sb P.Meenakshisunderem, 

	

565. 	Retired., Guard 'At SpL, 
S.No.10438, No.222, 
Lenin Street, Railway Cclony 
P.O., Eodo-2, 

C, John 
5,10 i.Laniinatha Pn.:Iai, 
retired. Guard Spl., 
S.No.14326, No.25, 
5th Cross, Par3maSieok1ri 
Lalgudi, Tiichy Dist.t 

pin-.621 6T. 

V.Srinivasen, 
5 S/o R.Venkataram Iyei. 

Retired Guarc 'Psi Spi. 
S.No.9456, No.18, 
Dr,Ambedkar Road, 
Bhuvanesuari Naqr, 
Cuimbatore, 

\J.Marimuthu, 

	

568. 	S/o Venkttcns1am T., 
Retired.., D.civer tEl, 
S,Nr,,P •40, Kaiiikadu, 
Omelur Pest, Salem District. 

E.Periesa.my, /o E113ppsr 

569. 	Retired.. As-st. Guard, 
S.No.1545, Ptvincishi, 
Coimbatore District, 

K.Ragothama Ra.., 
5700 	S/o <.Kupu Rao, Retired., 

Guard tPi', S.No.10694, 
P1st No.80, Flat Nc.939 
Kalyan Nager, Sanjivafleddy 
Nagar P.O., Hyderebed-.500 038. 

K.0 .Mohari, 

	

571. 	.Sfo P.K.Varathareialu 
Retired,., Driver 'A' pl. 
S.No.PTJ 10372 i/e, 
Mariammankàil Atreet t 
Salem, Pin-636 005. 

N.Thangaraj, 

	

572, 	S/c C.ileflickern, Retired,, 
Diesel Assistept, 

&1ariammerikoil 5 iet, 
36 005

4 0 FO ~F 11!~o 
uar tC 

'An P, t-r 

CU 

 

al, 
P.ld1urugasan, etiLUd., 
, S,No.16321, 46, 
et, Old Suramangalam, 

al.No,556 to 570 are 
applicants in 

'I. P1LJCANTS, 



K. H .R ime, 
U/a Late C.Nagasundera, 

574. 	Retited Diesel Assistent 
S,No.J/('I 497, 30, Nehru trcet, 
Old Sjraman.alam, Salem-S. 

K'-ishnammel, - 

575 	We Late Konthan, 
Retired,, .ssistant quard, 
5.No.605, D•No,5, f1eee11 
Stree€, Old Suranençali, 
Salem-j. 

t 

Cateerene, 
576. 	U'/o Late D.K,Pcte:, 

Retired., Driver P.', 
Speiel, S.Nn..P 1796, 
130 1' F.nthoniapuram, 
Suremarelam, Salem.- 

- N.C'.palasamy, 
5/. tJerayriasamy R2jU, 

Retired., Guard, 
SNo.13OflE, H:G338 f 
Hnisin6 Unit, 	nTia.ia9a', 
Trichy-620 015. 

N. Kuppn 
5/c Narayana Naiker, 
Retired,, Firemen, 
S.No, 9429, L2/12, 
5ivathpuram P.O., 

i Salem, in.636 307. 

11vindsmc'e1 
j:/0  Late K.lrumugam, 
Retired., II Firernrn, 
S.No. PTJ 17449, 
Pmmapelayam, Salem. 

51,N..571 to 579 are 
applicants in OJ.73/93 

58061  

581. 

Yrarayee hmmel, 
W:/0  Late R.Thangamuthu, 
Retired., Driver 18? Grade, 
S.No, P 94371  60 21  331i, 
S.K.C.RU'ad, Erode-638 C09S 

Kousalya, 
U/n Late C,Pnnnusamy, 
Retired,, Guard 
Spi. S,No,15313, 30, 
LIC Negar, 1.siepelayrn 
Erocle-2. 

. ,APPLIC.NTS. 

, ,Contd. I- 



- 	E,Ramen, S/a E.Sam.i 
Retired., Diiver 1Ci 

.5E2. 	S.No. P4242, Edethottethil 
House, P.O,Kedalsndi NBgaram;  
Malepurem Diatfict, 
Pin-676 312 9  Kerala1 

K.Raman,S/s Chndu, 
583. 	Retired,, ,First Firurnan, 

S.No, p 7147, Vakeeri 
tieethal house, P.0-, 
Paleth, (via)Kakkodi•, 
Pin - 673 611, 

Mr8.B.Saroj1n1,tj/0  Lat 	1 ,K.6adiachciarn, 

Cid Nidarnangaia, 	
r 	j1 ,No,580 to 584 are 

Nidamangelam p,o. 	 3pplicntsin O.F4.74/93. 

L.Vasudeva Nair, 
-S/a N.Gopelan Nir, Retirni;  
Gjard 'h', 5,N,7519 
SoIhala.yam", C/c Stetn 

-Nester, Vaniyamhalai 	I1., 
Naluram Distri-t, 
Pin - 679 339. 

M.Kutty Mlu, 

58 	S/a L•t ci.R.Senkaren, 

	

6, 	Retired., Diivoi., 
S.No.5707, ['ladathil House, 
Eran'l1dm Vcjal, P.O. 
Fraki'inar, Kozhikode, 
Pin 	43 028 (Stpff t'7 

M.Schuthan Nair, 

	

5&7. 	5/. M,Krishnan Nair, 
• Retired., Guard 'h', 

Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

K.N.ankunni Menon, 
S/n V.Madhava Menon, 
Retired., Driver 	I$1, 
S.Np. 	6966, Rohini'iihar, 
P.tJ.Chottipacii, 	Pin-676 319, 
Parappananoadi, Malapuram 

District. 

/ P,KtIttappar, 
S/.PRenen, Retired., 
Fireman 	'P.', 	S.Nn.P 	5177, 
P.kkedevath House, 
P.O.hriyailur, 
Calicut. 

V 
-i 

Sl.No.585 to 588 are 
applicants in OJi.75/93. 

I... P.PPLICP.NTS. 
.. .Contd./- 

I' 



590b 

II 74 SI 

t.MsZiariu, 
tJ/o Late .M.Thenai 	

. 	 4 .590. are, applicants 

Rtied., LocoShunter, 	inL'(6/93. 

5.N.P 8183 0  
tdhikerimaname1 House 
r. O.Ariyallur 	6734. 

591. 

59214 

C.K.\Jeleyudhan, 
Retired. , Shunter/HTS, 
ruz.hithottu Paremb!, 
East of Cernethoii ced, 
Cchin- 13. 

P.1.Kumaran, 
Retired., Driver, 
Southern Railway, 
Puzhekkel Hbuse 
r1udeppalore, (Via) 
1ethure, Paighet District. 

Sj,04 591 &'592 are applicants 
in 17.1k.77/93. 

59.3. 

 

 

M.Moses, 
Retjrerl ifi 	•a-i/G'-c/i?tN 
Ilethei College, 
11ernrteth Vayel, 
Pattath3tIm, Quiloii. 

V,runan, 
Rotire,, Driver 1 13'/QLN. 
Karm'aleycr, 
Pattathénam, QtJi1on. 

P.flercita 	 - 
/o Late hr1 Dominic Ssbistien, 

Retired., Drivei !i'/ULJ, 
Pathan Paramba, 
Near Tr3nsprrt Office, 
Qui1on 

5l.No.593 to 595 are 
applicants in 0J.78/53. 

P1.K,Ganesafl, 
S/s M.N.Krishnamoarthy, 
29, Rarnanujem Street, 
Kell'jkUzhi, Tricy..2C, 
Retired Guard/Special 6ra, 
Southern Railway. 

.1 11.M..Thangefre9isem, 
S/c rlichel, 2 , 4-.•, 

I 	First Street., 
Annai Nagar Mal1igeipurem 

I Trichy-1. 9  .etired EYrivsr F' 
Grade, Southern Fsilway. 

tI.Vincent, 
59 P. 	S/0 A.i.Ambrosel'  

27, Ponrit.hottem, 
Kemr's Town, Trichy, 
Retired Guard/Special h grade, 

ySuthern Railway. IPPLICRNTS. 
.Contd. /— 

f 



V,Subramenian 
59 	S/c E."enkatraman, 

21, Thondamar, Colony,, 
Met3r Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passerier Guard, 
.Railway. 

3.ntony, 
600. 	5/0 Sovrimuthu PilIai, 

411  I1l15.y2purani, 
1ain Read, Trichy-1. 
Retired., Shunter 'B1  C' de, 
Southern Railway. 

R,Gopalan, 

601 	D.Raiiacharidrar. 
125,.(v1Briemmr Koil &ifet, 
Pcnmalèipatty, Gold2r Roc', 
Trichy-4. Rettrod. 
Pdssenyer Guard, Routhern 
Railway. 

1.K.Srinivis3n, 

662 	T.U.Krishnsarny, 
131, East Chittre Street, 

irrtgem P.IJ., Tr!chy, 
Retirco Gud/ecie1 
Crade, Southern Railway. 

- 	9.1agarsamy, 
6@35/0 Rengasamv Naidu, 

328/69  Railway Colo,iy, 
•Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Division). 

Ei,Issac Chelliah, 
S/c S.flanuel (late), 
Reti"ed 'Ps' Gtedb Guard, 
Southern Railway, 19 9  
Keela I<ssa Street, 
eemanegar, Trichy-1. 

S'.11.Kasim, 
S/c Sheik 1asthar, 
39/8/17—E, innamthar 
Ihoppu;Tennur Pcst, 

.lirichy-17, Retired 0rive, 
k:ade, Southern R1wy. 

' 	upd/aram, s/ Nare Pi1la.i. 
36, Geteal 	zaar St:ct, 

I. 	• 	
ienhurPdst, TricIy-17, 
Retired:Diiver/8 C...ade, 
5outher6Re.lway. 	 •.. APPLICMNTS 

ii 	 ..,Contd./— 

. 	. 



. 	76 	.. 

E,Abdul Razek, 

(507 S/ofiohemed Esuff, 
55, 	I1oo1cko11i Street, 
Tenn'jr Poet, 	Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. InnesimUthu, 
:608. 51° 	Inrsimuthu, 

Kalkothen;jr 	Ville, 
Purothavkudj Post-621 	3 
I1nge KLchi, Trichy)!t:t 
Retired Driver! B1rEdE, 
Southern RaJ1ay. 

S.Ruben Gre gbry, 
.60. 'S/c  D.T.A4Sundara,1 	P1l1 

5/A, COflV3nt Rjad 
Contonement, Trichv-1 

Retired Guard/Spec 	1Gracp 
Southern Railwey 

1'l,Kereem 	13alg, 

61-0 Sb 	VP1unveer B'iq, 
Np.13, 	i-'erisi3r1e' 	Sti.et, 
Kjepet, 	Tr1chy-1, 
Retired Guard/A Grade, 
southern Railway. 

P.Antonisarny, 
S/o S.Dorajseriij 	Pfl.lai, 

• 7_8:4 	1st Street, 
• Derétsrnp$iiz. 

THchy-1. 'etired Driver, 
13 GreO, Southern Railway. 

• T.R.Ethirajari, 
612. 5/. Thiruvengad'athan, 

53, 	North ChithreStree, 
Srirahg.erii, 	Trichy-5, 

• Retired Passenger Guard, 
Southern R8j1wE.. 

•.' K.A.Raghavsimhan, - 

K13 5/0 C.nnthachariar,. 
1, south Devi Street, 
Rangenagar, Srirangem, 
Trichy-6, Retired Guerd/ 
A Grade, Southern REliWay. 

S,Murugsen, 	- 
614. Io K.Subremanien, - 

• IPlot No.51 	Thaimanava' Str?et, 
Xyyappa Nager, Tri6hy421. 
Retired Passenger Gurd, 

thern 
• 

Railway, .,* APPLICANTS. 
. . ,Coritd./- 

I 
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R,Viswanethan, 
S/i N.R.Redhekrishnen, 

615. 	5-C, Sstha Street, 
BalajiNivas, Ayyeppe ir, 
Tricy-21., Retired G.uard/ 
Speciai Grade, Southern 
Railway. 

Gerald Edwerd Rodriques, 
S/e Gerald rdwrd, 
24,/A Ardhi Bhegwri StrecL, 
Tendral Nager, 
K.K.Nacir Posti  
Trichy--21. 

R.Rerigesamy, 
6 17. 	5/0 Ramasemy Kavander, 

62, Railway Colony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Railw9y. 

P.Raman, S/o Pjtch85., 
61% 	118, Priq 1elouperai, 

Trichy-1. Retired. 
Eireman/ Grade, 
Southern Railway. 

C .Se thur am 
5/0 Gopalsarny Naidu, 
Crawf'cd Rilwy CMi!riy,  
Trichy-20, Retired 
Driver/ Grade, Sou1herr,  
Railway. 

S .Thangaraj, 
5/., M.Sebastian, 

62!. 	5/24, Thirunagar, 
P.tmalal, Trichy-4. 
Retired. Shunter/B Graae, 
Southern Railway. 

D,Devadoss Alfred f  
621. 	S/o k.P.Devasirvatham Pillel, 

137, fluthuraja Street, 
tiudeliar Chatrem, Trichy-.. 
Retired Guard/Passenger,. 
Southern Railway. 

S,ntsnisamy, 
622 	?So Sanjeevi Neldu, 

'A

T Thanamani. [u1 5ny, 
D 	rnypuram, Tric.hv -1. 

(RefidDr'3ver, Southorr 

Rail y 

) /7 1/' 	2 

... APPLICANTS 
.Contd./- 
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S. Krishnan, 
51° T.E.Sarangspatii tieidu 

	

623. 	61 r'-gr.vethi Ammiin Koli street, 
SrirenQam, Trichy-61  
Retired Guerd/P. 5peciai Gred, 
Southern Railway. 

T.\J.Naganathafl, 
136, North Chithrai 

6240 St:eet, riangam, 
T'ichy-6 Retired. 
Guard/h pecia1 Grade s  
Southern Railway. 

R. Narayanasamy, 

625 	
187, Ch.itrai Street, 
Sr.rengarn., Trichy-6. 
Retired uuaro/B Gride 
Southern Railway. 

K.N.Subramanlan, 

626 	North Chithirai 5reet 
Srirangam, Trichy-f 
R'etired Guu"d/ Gtade;  
Southern Railway. 

LM.Rangenahfl, 
627. S/n .L&chumanafl 

71, Kandi •Street, 
'Srirangan, T.richy- 	-• - 
:fletiredGuerd/B Grade, 
Snuthrn Railway. 

S,R.Yamunachari, 
23 gBa' ihathaci 

, West littra St±'eet, 
-Sriraflgem, Trichy-6, 
Rétird Guard/A 9rade, 

oiUiQtri Railway. 

S • Veer app an, 
S/oG.Soundarara Pille!, 
143, Main Road, 
Sngi1iandapuram, 
Trichy-1.. Retited Driver/ 
-A Special, Southern Railway. 

A.[1.Thseph, s/ A.Ptibrcse, 

	

630. 	t'Jn,18, Pcttákara Street, 
Palakkarai, TrFchy-1. 
Retired Guard/A 
Southern Rajia. 

..Pdaikalasamy, 

	

631, 	5/o S.rul Pillal, 
26; SekkediStreet; 
.-Páiakkarai, Tcichy-1. 
Retired Guard/B, 
Southern Rail-way. 

t 

II 

... APPLICANTS. 



C. 	ntnyarii y, 

	

633 	5/. P.cL,ChjflfliBh Udayer, 
IS, Suqado53 Mand Street, 
Bak Roed, Trlchy-2, 

D'.SyeI Jaffter, 
..SJ.. Sycd •Ahmbd, 

634. 	6 0  North Swarikara tret, 
Near Babir 
Trichy-81  Retired t)ri,er/ 

Southern Railway. 

V. Periyasarrry, 
S/c G.Veith1a1ing 
32, <Kazapettal Linti 
Bszaar5treet, 
Trichy—'1,et1rei Gue; 
, Southern Rail'iy. 

V.Alegjrjsmv 
Sb 	

, 

	

631, 	N.S.Ueerawer .iNajd,, 
8, Doctor issac Lane, 
Sangiliepdpurem, 
Trichy—i, ketirsc Gcds 
Guard, Southern R8i1Ley. 

S.Abdul Subhan, 

	

637, 	5/0 She5.k Babj. 
38, Sathyamoorthy Street, 
Sentharneerpura.m, 
Trichy4. R e tired Guard 
A Grade, Southern Railway. 

N.Amniér Basha, 
S/ F1d.Hassa1, 23-4%, 
V.arathamasemet Street, 
Sangiliandapuram, 
Trichy...1, Retired Driver/ 
A., Southern Railway. 

D eDhanapel, 
6.35. 	S/ R,Durairaju Chettiar, 

15, Kajapettaj (lain Road, 
chy-1. Retired GuarriJ, 

— 7S0:hern Railway. 
I,',  

64'i  i 	rcui.t 
:flD.5, it 

O 	 Sot 
\\i 

'•.. 

Loh, 
K. Colcriy, 
use, Read, 

I. Gate, 
, Retired Driver/ 
rn Railway. 

.4 ,APPLICANTS 
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. SI 

A.Rarnu, 

641. 	S/a Appavu Karukachi, 
69, New Street, 
tlkakeiai, Contonement, 
Trichy-1. Retired Driver,! 
B, Southern Railway 

R.Kaliamnsrthy, 
642.0 	S/o K.Rarnasamy, i 

Kennagi Street, 
Surarn61iii'urarn, 
Trichy-20., Retired 
ShuntinQ Driver, 
Southern Railway. 

1.D.raisaniy, 
643', 	5/6 V.Marut,hRrfluthu. 

23—C, Anna Naoer, 
Subramaniapuram, 
Trichy20. Ret.red 
DrIver/i-, Southern 2•:i].'Jo /'. 

R.Iiazharul Heq, 
644. 	S/c S.'htul Razck, 2.11  

Syada (lohaned Rote: 
Bemeriaar, TiicThy-1,, 
Retired Guard—A, Southern 
Railway. 

A.PnthorLy LouIs, 
5/b ,Prckcsc_krj P5.1) 
91, Keels .Padayachi Striet, 
Near Eda Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
S/c C.Perurnel Naidi:, 
65, Highways Cclony, 
Subramaniapurpm. Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K1eenakshisundaram, 
647. 	5/o f1.Kurnarasamy Pillai, 

5.1, Annemalal Street; 
Erode, Retired Guard—A, 
Southern Railway, 

P.rputham, S/s A.Pete, 

64 	47-81  Annen lilem, 
Azei Nagar, 
Surarnnga1arn Post 
Salem-3, etired E3river/ 
, Southern Reilwy 	 ... APPLICANTS 



' 
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- 	 - 	- 

K.Perissam, 
S/a E.Kolandn, 23, 
voc Street, 
Kollampaiayam, 
Eride-638 002. 
Perlyar District, 
Retired Guard/k, 
Southern Railway. 

1J.Pal8nisemy, 
S/s NVelu Paknadi, 
10/92-1t, Nanjurdpuren icc 
Poderiui, Coimbatcre Djs:it, 
Retired Gua'-d/A pl 
Southern Railway. 

R.Venkatachalam, 
651 S/sK,Ramasarnv dyar. 

117-1, (lid Peinur, 
Rarnjeë Nagr Post, 
Trichy.-9 Retirec htirtur 
riier, c,utherc Rciy, 

S .Soisaimery, 

52 	S/a G.Sevariuthu, 
5/218, IvIuthuktIlm ;iUeas, 
N.Kttupetti Post, 
Via. R- mie. Nage, 
Tich.y—Y, Ret1rJ  

, Southern Railway, 

,J.Rarnenathan, 
••-, P3ch6ippa [1udl5 Str?at 7  
Kumbakuriam, Thanjavur District 
Retired Guari/A, Southern 
Railway.- 

Kbdul Uabb, 
• S/o Khader S.haw Routher 

32, Perlyar Street, 
Subramniapuram-, 
Trichy-20, Retired hunter/ 
B. S.uthern Railway. 

S 1 Gspalan, 
655. 	5/6 R.rinivasan, 

64—C, Railüay Quarters, 
Kurhbskonarn-612 001., 
Retired -Guard, Southern 

luay. 
, 	ST 

---.S,,Si 
'. 

ure 
ía. 

° 	
rI*C 
Firef  

\ - •Rgl ittov  

a! 	,• 
smuthu, 
ncor, • 

Post, 

U
cakurichi, 
istrict Retired 

jB, Southern 
,•. PPLICNTS. 



A 

.Jac 3 athafl, 
S,' •A.rkiyam, 11/fl, 
Savariarkoil Street. 
Woraiy'r Post 
Trichy-3 Retired 

i.reman/Ap Southern Railway. 

S.Pbdu1 Kàreem Sah&b, 

51w Sheik Ahmed, 73. 
Cental bezar, Terinur P' 
Trichy-17, Rtii'edo, 
Special Dto/ 
Snutnern Ra1lue. 

R,Soundat'arajUlU, 
Sb G.Rajamar)fler Naidtj, 
25, General 3azzar 	, 
Tenruir Post, Triciy—Y7 
Retired Guard/ SpEUi, 
Siutherr. RBI1Le'!'. 

657. 

658, 

659 

WIR 
R.iairaperumfla1, 
S/o Ranasamy Pi]iei., 
287 KrishnapUrRIP, 
fiddle Street,  
ThaniaVUX Road, Trichy-1, 
RetireS Drivei/C, 
ScuthE3rr. Railway. 

r1.ivasubramaniafl, 
S/c .n.Lck; Pii1, 
House. N..20/C-1, 
Anna Ngar, 
SubrarnéniapUram, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 

!1pairnanathen, 
662 0 	5,0 K.Psrt.hasarethi, 

.21/3, Poonnaiy Cclbny, 
.Devaraya Nagar, 
Trichy-21, Retired flail 
Guard/op1. Southern. 
Railway. 

S,r1d,rahboob ii Khan, 
66 	/o I Sher li Khan, 

16/5, Fourth Stree€, 
Renganagar. Trichy-21 
Retired Pssenge GU i'd;  
SouthernRail'JCY. 

S.OekshiflamOorthY, 	 S 

6610 	
S/c K.ornasUfltat 	i3iai 

179  EB..olmy, QiajrnalaJ. 
Trichy-231  Retired Guard/J 
Southern Railway. - 

,.. APPLICANTS 

.Fontd.Jr/_ 



1 	'. 

V. Krishnarnurthy, 
665. 	5/m C.Venugopel Raju, 

14, Kumaran Street, 
Melakalkandarkottei, 
Trichy-li Retired 
Guard/R, outhern Railusy. 

- 	R.Arne1arathan, 
S/o Rayeppa Asariyai, 

666, 	70, Krishnarnoorthy N-iger, 
meter, ractory Road, 
Trlchy-21., Retired )rii/ 
A. Southern rii1U9\'. 

T.K.Rajagopalan, 
S/o T.V.Krishnasany 1yc?.rq, 

667. 	2, First Street, K!IuIuH, 
Illupur Road, Trlchy-20 
Retired Passenger Giarc4 , 
Southern R8ilwey. 

K. Kerunibairam, 

66 	
S/i S.Kurnbalingam 1iia_t, 
46-8, R.arnakrishna Nagar,  
Kallukuzhj, Trichv-20, 
Retired Dri,er, Sçutherr 
Rai1iej. 

SJ..!'i.596 to 668 are 
1p1icsn1s ,fl 0J.79/93. 

G,uppusiniy 
S/o Ccv jnda Asarv,- 
6/a, Sarnyriethn Stei 
melAk'alkafldharkottai Post., 
Trichy-il., Retired Driujer/ 
A, Southern Ra1uay. 

T.'J.Arunachalar, 
5/0 T..Venkataha1am Piilai, 
56-F, m'jdaliar 'tree€,, 
Wwri.vur Iost, richy-3., 
Retired Guard/, 
Southern Railway. 

R . KrisFinasarny, 
S/o A,Ramasemy Ayyangar j  
3, SrinivaSe Pi:lai Stree€ 
Near Satyanerey1a Temie, 
We8t 14niba1am, Fisdres - 600 033 
Reith'enqe: Guard, 

'72 ' .a TniumeI'i 
' 
,: Tadup.tti \J 
UK. t 
'.'ètired Fj 

669. 

670, 

671. 

icke', 
at, 
ge, 
y Dstict., 
So thorn 

.... APPLICANTS. 

.. .Contd./— 



H 

/ 
I 

- 

.. 	P4 	.. 

K..Abdul fajeeth 
Sb 	K..Thangemecra1v1oh.jdten 

.249, 	S.H.E.L. 	Township, 
Rafl11et.632 406, 	North i:cct 
Oistri-t, 	Retirec Shunter, . 

• Southern Railway. 

i.Krishnasamy, 
• 

674, 
5/. :I 8 Yanasamy P5.Ilai, 
27/3;sak.thi Vinayaoar  
Crawford, Trichy-12. 

• Retired Dr5ver/A, •S j pr1  
Railway. 

G.Amirthalingam; 

675e 
Sb 	Il.Ganapa thy, 
Perlyar Street, 
Kelakalkanderkctta4 
Trichy11., Rtjrd Oriver/A, 
Southern Railway, 

5.ndrew,S/o SSam 2 i. 
675 Curu 	Illern1 	3rd 

E4E.Doicry; 	Iahaejap'jrar 
• Villupur3m, 	S,tlj Prot 
Dsrict1, 	Ret1d- 3er E.r 
Driver, 	Southern Railwzy. 

677. 5/. .Thariave1u Psari, 
25, 	S-jnriram 	Pillal Thot.tar,, 
Edárn'b:ipattt 	utIir, 
Trich,_12 9 .1 	Retired Shunte, 
.cuth6) Railway. 

NLGV.3.ndaraju, 
S/a liutrukrjshna Naidu, 
Nthersa:al1ivas3 , 
Samyaai Thoppu, 	House No.37, 
TrlLhy-8, Rtired Shunter, 
Southerh Railway, 

• A.Pcbdu1 Reiaman, 
.679 - SIc 	G.Abdu... 	Kareem, 

6/8, 	Jalla 	•Pakklri Street, 
• Madursi Road, Trichy-8, 

Retired Dr:ver/Speejpx Grads, 
Southern Railway. 

K.Ra agooaI. 
S/o 2 .Krisr.naserry 60 AlaWu;  
91,IMCD 
Edarralaipet- 	Pjthur, 
Sundarn 	P:i8 	T1.otteri, 
Tr1chy_12., 	Petited 

• SfJ,1 	Ra.iway, 
y 

• 



- 	G.Kuppusemy Neicker, 
S/c rVLGengat.hara Naicker, 

	

61. 	69, Illanqac Street, 
Panmalaipatty, Trir;hy-4.., 
Retired Shunter/B 
Southern Rilway. 

C.Andi, S/i Chinnaiyri, 

	

6$2. 	N.Kuttappattu, 
Ramjee Nagar Post, 
Pirnbedkar Nagar, Trichy-Y, 
Retired Shunter, ! 

• Southern RaUwy, 

A.(1.5kIll, S/0  

	

683. 	124, Crawford Colony, 
Crawford, Trichy-12., 
Retired Shunter, 
Southern Ra1i..JEs, 

S.ibdul Karèem1  
68 4. 

S/o Shéik Ibrahirt, 
5G/A4, Singarathrppu 
Trichy-$, Retirec 	un.cr 
Driver/B, 	Sot!the:n Rilwy. 

J.Isssc, 	S/a 	,Jseph 	Pi.iy', 
6E. 361  Raghavachary Street, 

Sembith 	Post, • Peraribur, 
Iladras-600 011, 	Retiied 

• Diver/Sp].. 	Scut - erri Rail icy.. 

R.Gcpalekrishnen, 
Sb 	S.at 	rishn, 	2 
Sethurme vPilla1 	olony, 
Trichy-20, Retire 	Shunter., 
Southern Railway, 

N.Jeyaraman, 
607, S/c 	N.K.L.Naresa Ayyar, 

9!-D, 	Narasimma A4hery Colony, 
Nanjikottal Road. 	hanjavur -, 
613 001,, Retired Pass. 	CLerd, 
Southern Railway. 

R,Joseph,S/o D.'.COL! 

	

688. 	Chett.iar, I-t, .UE6afl3'2Jm 
C1iet-ty Street, Vth Line, 
Neoap ttinL-11 Dcl, 
Retired Driver/A Spl. 
Scuthern Refluny. 

S.D.Raj, 

	

68. 	5/i, K.C.Sadeye iL'c1elia:, 
321, 'Jandiyer Colony, 
Th111aiN4r, \Jclar RCLI 

Thanjevux, Retired uard/A 
,Southern Railway. ,., APPLICANTS. 

.Contd./- 



( 

690 

691 

692 

6c 3, 

, 86 

k.Velayutharn, 
S/a •R.A.nnarnelai, 
12/VI 2364, Pcokkas 
Vasthe NewStreet, 
Thanja'iur - 613 001, 
Retired Drjver/P 
Southern Railway. 

R.Murugaiyan, 
S/o Ramaserny Kariar, 
tienin Negar, 
Udayamarthnndapuram Pc3'c., 
- 614 706, 
Taluk, Retired Gprd/C 
Southern Railway. 

R,Gopblekrishnsfl, 
SI. K.Ramanuibraham

' 
arn Nidu, 

Plot No,19, 	Poidith&'r 
Nagar, Via. Siaj1 Nar 
Thenjavuz' - 1., 
Driver/A, Southern Pi!ua,. 

P,S'r in iv a .s an, 
S/a Pachaiyspa Mudeiiy, 
1121  F/4, iudsli.yar Str'jt, 
Iludaliycr Chhiram, 
Trihy—i, Retired Guard/A, 
Southern Railway, 

G, Kalyenesundaram, 
694, 5/o .Gcv1ndar,rr1 

IVlnoppanar Street, 
I'mmañpetei, Vedicpu:-eri 7r: ,  
.Pi,— 613 205, Thanjavur 
District, Retired Guard/A, 
Southern Railway, 

K.Senniyasi, 
695. 	Sfo Kesave Padeyachi, 

18, Karnper Street, 
Sentheneerpurarn,. Tri.chy—
Retired Driver/C, 
Southern Railway.. 

K.Sankaranarayarian, 
S/o V.Lngenathan, 
C.99/R North East Extension, 
7th Cross, Th11161 Nagar, 
Trichy—IB, Retired Guard.1Spl, 
Scuthern Railway, 

S.Periyasamy, S/c Sanyili, 
'Docr No.59/9, MudaliyRr 
Chetrarn, F1uneeJaran Koil 
Street., fiiehy-1., Retircd 
Dxiur4r, Southern Reilu3y. APPLICANTS 

.Contd, I- 



K.Nendagopal,' 
Sb t..Krishr,esamy, 

6 .431  
 Brindaven Street, 

Indira'Nagar, LIC Colony, 
Trichy-21.., Driv6r/.Sp3, 
Retired, Southern Railway, 

T.R.Balesubramni.an, 
S/c Rathinam, 160, 699w 	North. Sti'eet, 
Tiruvaiyaru 613 204 
Retired Dr.verIP 
Southern Reiley. 

S. Fiat th an, 
S/o R -8eb Sah.lb

'  
700. 	

Retired PassengerDr3.vei-, 
Southern Railway, 
Netnkaa Street, Terr- ijr, 
Trichy-17. 

P.Gowrisundaram, 
S/c S.Periasacny,. 106-4. 

:' 	MaflickauQern Neou'Street, 
Melapucur, Txinhy-1.. 
Retired. Guard/A, 
Southern Railway. 

TRematiirdrop, 

702 	•I Ii.T.hangaveiu, 5,- 
Rharath'iOasn Stree; 
Kilperumpakkarn 
Viilupuram - 605 602, 
Retired Driver/B, 
Southern Raliwey. 

1Genesen 
703 	S/cParkri Thever,. 

2/2 57, 'Teluk Office Road, 
Thiruthureipoondi 614 7131  

Retired Driver/A, 
- -: 

 
Southern ",Railway,. 
J.ArurnuQar,1, S/6 Vaiyapuri, 
Palar-iiyendavar Koil Street, 

704. 	Innkolethu, Trichi-Distict 
Retired shunter, Southern 

Railway. 

f'l,Nazir Ah.rnei,. 
S/oAbd1 Lafor ahib, 

705. 	137—A, Eund Office,-  
Thennur, Trichy-171  

Retirerl 0rivr/Sp1., 
-, South ri,  R a 11w a Y. ..,, APPLICANTS 

c..Contd,/— 



0 

V..Velu, 
S/c \iaiyapurl, 

U.1 	rrethiyur, Iniy8nur'RbarJ 
House No.33, Trichy-9 9  

i 	Retired Shunter, 
SouthernReilway. 

$.Marimuthu,. 

707 	5/. .S1nara Paayachi, 
2?s/ç,'Rai1waY Colàny,  
i<.allukuzhi, Trichy-20, 
Retired Shunter, 
Southern Railway, 

P,f1emundy, 

708 	Palenlyandi, 42t, 
Nudukkupatti, 
tkidukottai Riad, 
Trichy-20, Retired Shijriir, 
Scu'the,rn Railway. 

T.Innesimuthu, 
Site S.Thomas,' 13 

709. 	West Mriyenathauren 
Dindigul, Retired Sh'rr ;  
Southern Railway. 

)..SE"arin1uthL, 
710.4 	'S/orüleppan, 9/5, 

I N.f.14ny 6th Cross, 
Trichy-20, Retiredurt!r.?  
buthe'rnReilway. 

F Muthusarny, 
I-5/o 'Thmar1kevender, 31 

S.CDl1lny;  Pucukotji 
RJ8d, Trichy-20, .Retired 

i Shunter, Southern Railway. 

..S.Paleniyandi, 
5/0 Satalyan, 31/30  

•' P,alahiyendavar Koil Street, 
Ihnamkolathu",TricYy O.istrit 
Retired 'Shunter, Southern 

Railway. 

- , 1 "K.1,Prumugham, 
713• 	5/o Kuthian alias fiieytn!i. 

. 	I 4/93, Palaniyandavar Koil 
Strèet, n Innemkolathur, 
Trichy. Retired Shuitt, 
Southern Railway.. 

• 	SdKandasarn' 
'-' 	•, 	• 	•.• 	C 714. T5';"Subbarja evnr'er, 

KadchRneliur POSC 

142 e, 	Thottipalaysm, 
jErode-6, Retirèd'Shuntin 
1Dr11jer' SoUthern Railway. 

: 
:I1_ 	• • 

APPL ICANTS .a. 
Contd./- 

V 	 • V 



11 V.Thieepj, 
5/0 Ven1et.ecf,1em, 
136, R.M.S.Calony, 
Nnjeekbtti Rod, 
Trichy — 6, Retired Driver!: 
l.Specie1, Southern Ri1ury. 

#.G.Rbuse,Sf0 Smue1 Rouso, 
35, Kensdi Street, 
Subrpmeniepurpm. 
Trihy — O,Retired Shunter, 
Southern Rilwey. 

717, R.V.Ponneiyan, 
5/0 R.Vedjjelij, 14—E, 
Seint 1ntony'o thurch i.rr, 
Neqepettirieni 	611 OCI 
Retired Driver/p, 
Southern Rilwt'y. 

 

 

116, N.Rsjsmenickam, 
5/0 ieysnssmy P.tllei, 
18, Nethejl Street, 
Kam rje pur'm, 
Rsjskilpskksm Pt, 
11drs — 600 073 
Rot ito d Ut iv or, 
SoUtharn Riw'y, 

5' ,Nos, 669 to 718 ee 
epp11certs in 0,-, 80/93 

By cvccete Shr. .K.Subb R;rj, ,tn 	 395 to 403/91, 
57/901416/901  320/92, 298/92 and 377/92, 

By i¼dvocrteShri R.Bhrsk?rfl ih 0..Nos. 44/93 to 76/93, 

By avocPte Shri 	 I-Lial in 0J.NOB. 77/9 & 78/93, 

By 1dvocete Shri V1jy?fl &):ri ir, 	 79/93 & 80/3 

VersuB 

1. 	Cheirmen, 	 .Reponder,t — I in 041-,Nos, 
Rilwey.Boerd, 	 395 to 403/91, 19/93 & 80/93 
R ril Oheven, 	

Riort — 2 in Od.NQS, 57/90, Neti DelhI. 	 416/0,320/92,298/92,377/92 ehd 
44 to 16/93, 

2. 	The Union of Indje 
repre5ented by tt 
Score try, 

'Ilirrist-ry 0? Rrilweys, 
R'il 
Now DeihI. 

::-•..''  

Retdet — I in OJ.Nu, 57/90g 
.41t/90,320/920,298/92,377/92 end 
44 to 7/g3 
endRespondent - 4 in QJ.No. 
395 to 403/91 6  

Respondents. 

Coritd. 1- 

el 
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3. 	Union of 	India Respondent - I 	in O,.!.Nos 
through 	the Generl 77/93 end 78/93 

. Marjeqer,Southern Rilwys, Responcient - 2 in OJA.Nos. 
395 to 403/91 9 79/93 & 80/93. 'oun, 	 3 Pprk 	Fl3drRs— 
Respondent .- 3 	in. 0J.NOs. 
57/041 6/90, 32 0/92, 298/92, 

• 377/92 •nd44/93 to 76/93. 

 The Chief Personnel Officer,Respondent - 	2 	in 	0..P.Nos, 

Southern Rilwey, 78/93 
Perk Town, 	fledres - 3 

 Divisionel Reiiwy 	•' 9esr5cn'Jent - 	3 	in 	0.f.Nos. 
Meneger,SOLthern R 	iluEy, 3Y 	103/91.. 
Ilysore. Rordent - 4 	iii 0.iNos. 

-7/9r,416/90,32o/92,298/92 
ai-1d 377/92 

Rpord?nt - 3 in 0...No.77/93 Senior Djvisicnel 
Personnel Officer, 
o'jtnern Reiliey,. 
Palgh8t 

The Djvisionel Personr1 
Officer,Southern Re1t.;ey, 
lie durci Division, 
Medurel. 

The Divisions]. 
Supeintedent, 

Southern Reilwsy, 
Division) 0ffi.ce,Ps1qht. 

The Div jsion2i Reilwsy 
i'ienager, 	• 

&,uthern 'Reilucy , 
BPng!iore. 

:ccnnt - 3 in 0J.No. 78/93 

pondert - 4 in 0..tJos. 
44'9 to 76/93 

Rsondent - 5 in 0.I.,Nos. 
320/92,298/92 and 377/92. 

,.... Respondents. 

(By fidvocate Shri K.R.D.Kerentl. for Shri A.N.Venugopala 
Goude, Rrilwey dvocete for :spondents in all the 
epplicetions). 

V 	- 
• 	. 	• 	 • 	• 	... Contd/.".., 



DER OF THE FLIM BENC1I 

Shri Justice V.S. Malimath, thairuan: 

These cases have been plated before the pill Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5f 4) [dl of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakulani Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a contrary view taken by the Princj-

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

- 	es not exceeding 45% of their pay can be taken into acc- 

/<c ' ürrt4o 	uting retirement benefits to those who have retired 

f 	bTfore'\ 1 1979 and riot exceeding 55% of the running allowance. 

'f& 	etiring after 1.4.1979 • To appreciate the rival con- 
\LZzr 

tentj.ohs t is necessary to advert to the relevant provisions 
' 	•-• 

gay 	the applicants conditlolE of service in regard to pension 

and other retirement benefits. 



3. In irsuane of the rexiitoendatioflS of the Third Pay (Xmini-

ssion the pay scales of the eployees. of the Indian Railways 

including those of the running staff were revised with effect 

fran 1 .1.1973 by the rules .called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to -
as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is erxngh to state that there was considerable 

increase in the ststantive pay of all the Iren*ers of the running 

staff. So far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

309 of the Ostituticfl. Pension and other proviso to Article  

retirement benefits depend upon the average emolunents that the 

retiring employes was drawing before his retirement. Statutory 

rules govern 	determination of average enolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules, 

cane into force on 1 • I • 1973 are extracted as follows: 

"2544. (C.S.R. .486] - Ekioluments and Average Ekiolurrents: The 
term "Ekioluments", used in these Rules, means the enolunEnts 
which the  Officer was receiving in,idiately before his retirement 
and includes:- 	. 

[a] Pay other than that drawn in tenure post;. 

(b] Personal allowance, which is granted (i] in lieu of 
loss of substaitive pay in respect of a permanent post other 
than a tenure post, or (ii) with the specific sanction of the 
Government of India, for any other personal considerations. 

bte: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall-
be treated as perscnal allowance for the purpose of this article. 
Personal pay granted on any other personal. considerations shall 
t be treated as personal allowance unless, otrwise directed 

by the President. 

V 
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[C) fees or corrmission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
Eiouitents" means the average earnings for the last six rronths 

of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating' capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incuithant 
on leave without allowances or on transfer to foreign service; 

[e) deputation [duty) allowances; 

[f] duty allowances [special pay];  and 

[g][i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above, 

[ii) For the purpose of gratuity and/or death-curn-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty inTnediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f) above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or hálds a temporary 
appointment, "Enolurnents" means: 

the emoluments-  which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A): Same as otherwise provided in Rule 2544-B 
EC.S.R. 86-B). In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
isretirement and includes : - 

\
substantive pay in respect of a permanent post, other 
than a tenure post, held in a substantive capacity; 

c 
[)c 

	

	sonal allowance which is granted in lieu of loss 
bf substantive pay in respect of a permanent post, 

1?ZZI

//A 

ther than a tenure post; 

&[cV special pay attached to a post other than a tenure "G A / post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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[d][1]For the purpose of calculation of average emoluments: 
With effect from 1St September, 1962, save as otherwise provided 
in Rule 2544-B [C.S.R. 486-B] one-half of: 

i • 	the difference between the total emoluments referred to 
in items [a], [b] and [c] above and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [ci above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment (5], does not qualify for 
the grant of a special additional pension. 

[2] For the purpose of emoluments for [ordinary] gratuity and/or 
death-curn--retirernent gratuity. The difference between the average. 
einoluuents in respect of items [a] to [dl[1  ] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. 

[eJ [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a naxirnum of 75% of other emoluments reckoned in terrt 
of [a] to [c] and [d][1] above. 

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cum-retirement gratuity: - The monthly average of running allowance 
drawn during the 365 days of running duty immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [c) and [d][2) 
above drawn during the sane period. 

Note[1]: If immediately before his retirement or death, an officer 
has been absent f ran duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum--retirement gratuity should he taken at what they would 
have been had he not been absent from duty. 

Provided that the amount . of gratuity is not increased on 
accnt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer who quits service 
after completing three years' service is appointed substantively 
to a permanent post any . time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated,as if drawn in a permanent,post held in 
substantive capacity. 
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2544-B [C.S.R. 486-B).[11: If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than ,.a  tenure 
post] or holds a higher temporary post [other than a tenure 
post) borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than .theé years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the ]Ast three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a tine scale 
identical with that of the higher post. 

[21 For computing the length of, continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1 968, "emoluments' shall mean 
the "pay"  as defined in Rule 2003[21 1, which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-curn-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 122 days. "Average emoluments" shall mean the averagn 
of the emoluments as defined above calculated upon the last three 
years of service. 

	

- 	In the case of running staff emoluments for [ordinary]/Gra- 
T. '- t.iity Death-cuin-retirement gratuity will also include the monthly 

"as/efage of running allowance drawn during the 365 days of running 
-. "au%izaTadiately preceding the date of quitting service limited 

	

' . 	t 15 of the emoluments as defined above. For the purpose of 
" 

	

	ca1ctll
.
tion of average emoluments the actual amount of the running 

. al1owabe drawn during the month limited to a maxinum of 75% 
dthr emoluments as defined above shall also be taken into 

ac6oui. 

' 	 c 6 
Note[1]: If a Railway servant, inmediately before his retirement 

----dr death, etc., has been absent from duty or on leave with allo- 
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wances [inbluding leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher of ficia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[gJ that one of the components that 

constitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a] to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1 .1 .1973 in the light of the recorirnen-

dations of the Third Pay Conrnission ,no steps ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1.1.1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim canputation of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 - 

allowance drawn during the month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/PA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the intrcxuction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- 
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It' 

(i) Treatment 	 rice for various 	xses in case 

The existing quantum of Runnirg allowance based a-i the pre-
vailing percentages laid down for various pirposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment ofIncentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as ave will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pens ior the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 759 

'prescribed by Rule 2544[gJ[i] was directed to be continued. 

The expression 'authorised scales of pay' in the context, of the 

revised pay scale rules which caine into, force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating canputation of emoluments and average 

eihiiiintcontaineã in Rule 2544 for the purpose of grant of 
py '•' 	'- I

'fr 
' 

1/ 	- - - - 

' 	 tirement ne'f its. Any decision to modify the same wuld have 

t effect only '.iijdp the relevant statutory rules are amended in 
z. 

accoidance with 'law. But what the Railway Board did was to ~11 

) 
át-tipt to-noc1;i'fy the statutory rules by an executive order made 

o:2-23,1.g16 bearing No.PC 11/75/RAIl paragraphs 1 to5 of which 

read as follows: 

.fr 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay) Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect itBy be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the purposes of passes and PrOs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The atove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of enolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the iraximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharmna and other aggrieved persons chall-

enged the Railway Board sorder dated 22.3.1976 in the High Court 

of Elhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



am 

Tribunal where it was renumbered as T No.410/85. The said appli- 

cation was alloied by the Principal Bench by its order dated 

6 • 8.1986 and the impugned orderof the Railway Board dated 22.3 .76 

was quashed. The respondents were directed to cofltinue to make 

payment beyond 	31 .3.1 976 all retirement benefits in accordance 

with the Railway Board's letter dated 21 • 1 .1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, asaiready 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered fran 

the same infirmity from which the earlier order dated 22 • 3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shi M.C. Srinivasan and 23 others filed an applicatIon 

4.5.1 988 before the Ernakulam Bench of the Tribunal in O.A. 

K-28 for a direction to grant them pension by adding runn- 
0' ' 	, _\ 

' <ing. allcari e upto a maximum of 75% of their pay for computation 
. 	 r 

of ::t.neir penion in accordance with the judgment of the Principal 

Pè1ih)T !.410/85. During the pendency of the said application 

N &story rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g(i) and g(ii) of Rule 2544 were 

amended firstly with effect from 1.1 .1973 reducing the limit 

of running allowance for the purpe of calculating the average 

errolurrents from 75% to 45%. On the sane day, a further amendment 

was made with effect from 1 .4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second amendmeant was given retrospective 

effect from 1.4.1979. For the sake of convenience we shall 

extract the amendirents as follows: 

"Subject: Amendment to Indian Railway Establishment Co- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voliie I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction Slips 
ND.428, 429 & 430 R.I. and 405 R.II encled as Annexures 

'C' and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

DA:As abDve 	 Railway Board. 

No.E[P&A]II-86/ps_15 	 New Delhi, dated 17.12.1987" 

"ANNEXtJRE 'D' 

ADVANCE CORREMON SLIP NO • 405 R • II 

RULE 2544 

Sub-rule g[i] and g[ii] may be substituted by the following: 

w 



1rersion is attached. 

-86 /RS/i 5 

Sd/-[K. VKATESAI'11 
Director, Establistinent [P&RJ 

Railway Board. 

New Delhi, dated 17.12.87" 
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g[i] 	"For the purpose of calculation of average énolunents:- 
actual anDunt of running allowance drawn by the railway 
servant during the nonth limited to a maxirtuim of 45% 
of pay, in the revised scales of pay". 

g[ii] 	"For the purpose of gratuity and/or death-cum--retirernent 
gratuity: the monthly average of running allowances 
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC III/75/RA/1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19716). 

L7NATICXI: The Rule 2544 of Indian Railway EstabllshrnentCode, 
Volume II [5th reprint] has been modified through administrative 
instructions issued with the President 's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recainended by the Third Central 
Pay (brarission. The purpose of this anEndinent is to give statu-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/-[K.V'SN] 
Director, Establishrrent[P&AJ 

Railway Board." 

"Subject: Aendnent to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the pagers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volinie I & II [First reprint and Fifth reprint 
respectivel-c'i be amended as in the Advance Correction slip No.437, 
438, 439 RI and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
stry of Railways. 

4. I 

(( 	' 
IL 

C. 

Ist 

o 
.17 

\\ 
'N. 
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'D' 

ADVANCE CMRDMON SLIP NO.407 R. II 

RULE 2544 

Sub-Rule g[i] and g[ii] may be substituted by the following: 

g[i) 	"For the purpose of calculation of average emoluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii) 	"For the purpose of gratuity and/or death.-cum-retjrement 
gtuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AWJRITY: [Ministry of Railway's letter No,E[P&A]II-80/.-
RS-10 dated 17.7.19811 

DPLANATION: 

The Rule 2544 of Indian Railway Etablishment Qx5e, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective fran 1.4.1979. 
These instructions were necessitated by the Gzvernnent's decision 
on the reccxnindations of 'Running Allowance Oxinittee [1980)1 . 
The purpose of this amendnent is to give statutory force to the 
administrative instructions with effect fran the sane date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any anployee, to whan these rules apply. 

Sd!- [ K.VETESAN] 
Director, Establishment [P&A) 

Railway Board." 

The anendinent to the statutory rules having been effected during 

the pendency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect. fran 1 • 1 .1 973 and 1 • 4.1979 respec-

tively. Their principal contention was that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5 • 12.1988 by giving retrospective 

effect to the same • This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Onstitution of India. The Ernakulam bench consisting of 

I 
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Vice thairman S.P. Mukerji and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the airend-

ment to the rules were, given retrospective effect and issd 

a conseql.Ential direction to the respondents to grant or ref ix 

pension and other retirenent beref its to the applicants as if 

the anendnent to Rule 2544 had not been effected 411 5.12.1988. 
asvoid 

The clear effect of the decision is to declare/only that portion 

of the anendnent which gave retrospective effect, preserving 

the prospective effect to the anendnent with effect fran 5.1 2.1 988. 

Therefore, those who retired before 5,12 • 1988 were entitled to 

count the running allowance subject to a naxinium of 75% of their 

pay and allowances for the purpose of ccxnputing their pension. 

The aforesaid decision of the Ernakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

pplication No.72/90. That Review 1pplication was rejected by 

a speaking order made on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Bcard's order dated 22.3.1 976 

and the anendnents to Rule 2544 before the Principal Bench of 

the CIT at New Delhi. They also prayed for a direction to canpute 

retiral and other benefits in terms of the order of the Railway 

,?k:dated 21.1 .1974. That application was opposed by the res-
47 

viz., Union of India represented through the 

Lu 	 rmari, i3Ailway aard an the Gereral Manager, Northern Railway. o 	 1 

c• ;It isSutri.sing that these respondents did not bring to the 
.- 	 1l 

\' 	notieiptjthe Principal Bench that the validity of the anendnnt 
sr' L OF E 
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to Rule 2544 was challenged before the Ernakularn Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulain Bench had not yet rendered its 

decision. But the Ernakularn Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decisicri. That may 

be the reason for their not bringing the decision of the Ernakulain 

Bench to the notice of the Principal Bench. But the conduct 

of the respidents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakularn Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were dismissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total anount of pension and 

retirement benefits they would have received before the amendment 

we not reduced by the amended rules. Following this decision.  

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Abmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the respondents before the Abmedabad Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which it was a party. 
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It is for the first time after all these cases were referred 

to th2 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SLP No.10373/90 filed on 24.7.1990. The couns1 frr th 

dents also inform2d us that the, Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Erriakulant Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this batch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorounceiment of the Supreme Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMLiL MANIaAJ PATEL AND (YflIERS. That was a case in which 

the Cujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approach the Supreme Court as similar matters 

were pending there. It is in these circnstances that the Supreme 

; 	Cotrtobserved that the course adopted by the High Court was 

' 	not 	and that if the High Court thought that the point 
- 

ried by 	he appellants r- was the sante as was pending in the Sup- 

' 
)'I 

Cou 4rme 	/t ought to have stayed the hearing of the writ peti- 

the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the 'principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal  is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the saiie provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders, the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension- 

ers. 	The SLP is pending before the Supreme Court from 24.7.1 990 

and the operation of the order of the Erriakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to coutation of. their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
tile 

dispose of these cases in the light of the decision of/ Ernakulam 

Bench which has struck down the arnenthient to Rule 2544 to the 

extent retrospective effect has been given affecting the, rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahmedabad Bench 

S 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench viee AIR 1989 SC 1933 UNION OF INDIA 

AND AOThER v. RAGHUBIR SIhGil AND OTHERS wherein it is observed: 

We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court.' 

if only the respondents haa fairly placed tne decision of the 

Ernakulan Bench before the Principal Bench and the Ahinedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulaill Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

consideration before the Principal Bench and Ah1iiedabad 

7 
the respondents had acted fairly and diligently, 

95f\ecisions would have been avoided. 

1i. 	 hal1 now examine the contention of the respondents 
I, 

thadm/ders of the Principal Bench and the Ahmedabad Bench 
/. 	 that 

-tne effect of declaring/tne impugned amendment to the Rules 

to tne extent that they give retrospective effect are valid. 



108- 

At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amenument to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec- 

tive effect. 	It, 	however, 	struck 	down 	the 	amendment 	of 	the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu- 

tion to 	deprive 	the pensioners 	of 	the 	rights 	which vested 	in 

them as on the dates on which they retired,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of. the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in ex:istence from its incep-

tion. In Black's Lw Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal, having compe-
tent authority." 

In Halsbury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, fOrfeiture, declara-
tion of status or title, or order for sale or transfer". 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Enrh 	 t- r -ihiin1 

cannot be asked to strike down the statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNiON OF INDIA v. RAGITIUBIR SINGH AND 

OTHERS - 

a statute is declared invalid in India it cannot 

	

/ ,n r 41h 	instated unless constitutional sanction is obtained 
tel. 	by a constitutional amendment or an appropriately 

' 	 version of the statute is enacted which accords 
Jd.tn çitiLutional prescription". 

- 	••••/ 	) - 
cannot )dTTdt(ls not iisputed that the Ernakulam Bench of the 

to declare the impugned statutory provi- 
\ 

v'as otfnding Article 14 of the Constitution. The 

.jt;tuLory provisions declared void have not been shown to have 

I 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it. reversing the decision 

of the Ernakulam Bench, it is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the. field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Aninedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that 	there 	are 	two :Lnconsistent decisions, 

we shall examine as to which decision can be regarded as a prece- 

dent 	binding in subsequent cases. 	It is obvious 	that the Prin- 

cipal Bench and the Ahmedabad Bench have rendered their decisions 

witnout 	noticing the 	earlier 	decision of 	the 	Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incurlain and not binding on the court in a susbsequerit 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)} and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later.. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench . of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahmedabad Bencn have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

in regard to the validity of the impugned rule in 

' 	çso?ar's\it gives retrospective effect 

) A8 the Full Bench is not bound by either • of the deci-
;-  

'\ 	V nsw4/shall now examine as to which of the decisions lays 

law correctly. The Ernakulam Bench has rightly proceed-

ed on the basis that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is suoject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakularn Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent arnencliiient to the rules by giving retrospective effect 

to trie same. Wnat they have said is that the vested rights 

of the applicants before then have not in any manner Deen cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of me members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account the 

running allowances which they were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-197 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules wnicn came into effect from 1-1-1973. When the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencri wnose decision has 

been followed by the Athnedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension wnicn he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and tne running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

tween 1-1-1973 and 4-12-1988 thereby earning a right to comnpu- 

( (A 
	~'%L\-Eln of pension in accordance with the statutory rules then 

, 	 As by the time they retired, revision of pay had come 

& 	it/orce, it is the revised pay and the running allowance 

1ct to a maximum of 75% of the revised pay and allowances 

required to be taken into account. This xght wnicn 
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accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and otner retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

folding that the, decisions of the Principal Bench and the Ahmeda-

bad Bench with great respect are wrong and that the decision 

of the Ernakula;tm Bench is right. The ErnaKulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in tne interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(1) The respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by rotification* dated 

5-12-1988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recothputation as aforesaid shall 

be calculated and paid. 	 ..•• 

These directions shall be carried out within 	 . 	•• 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the. applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 	
• 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

	

payment of pension and retirement benefits 	. 	 •' 

1 ( 	
ar the aforesaid directions shall stand regu- 

if[ L 	.bi Vft adjusted in accordance with the orders 

tions as may be issued by the Supreme Court 

No.10373/90 against the decision of the 
av 

of the Tribunal in Application 

Sc 	 Sc! 

MEr1BER(A) 	 VICE-Ci-IAIRIIAN. 	 . 	CHAIRMAN. 

bsv. 	
rR)Z cQ!!. 

"1' 

SEC71gn OCEfl 

t1AL 


